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Subject: Gross and _egregious violations of the provisions of the Forest

{Conservation) Act, 1980, the Assam Forest Protection Force Act, 1986, the Wildlife
{Protection) Act, 1972, the Scheduled Tribes and other Traditional Forest Dwellers
1 {Recognition_of Forest Rights} Act, 2006 and Article 21 of the Constitution of India,
1950 by the Government of Assam in Sonai Rupai Wildlife Sanctuary in Sonitpur
District.

Respected Sir/ Madam,
Protection of environment, conservation of forests, protection of wildlife and other
natural resources are the paramount importance for the Government of india and
also, the Government of Assam. India being a party to the decisions taken at the
United Nations Conference on the Human Environment held at Stockholm in june,
1972, are obligated to take appropriate steps for the protection and improvement of
the human environment. Decisions were taken at the United Nations Conference on
Environment and Development held at Rio de Janeiro in June, 1992, in which India
also participated, nation states were called upon to provide effective access to
judicial and as well as administrative proceedings, including redress and remedy and
to develop national laws regarding liability and compensation for the victims of
pollution and other environmental damage. The Hon’ble Apex Court in its judicial
pronouncements held that the right to healthy environment has been construed as a

2 part of the right to life under Article 21 of the Constitution of India.

| The state of Assam falls in the tropical climate belt in the
northeastern region of india, and is weil known for its rich flora and fauna. In Assam,
as per an assessment conducted by Indion Institute of Remote Sensing, Dehradun
v po¥ ‘Assessment of large-scale deforestation in Sonitpur district of Assam’, ‘reserved
forests constitute 59% of the recorded forest area of 3.07 million hectare.” An
assessment conducted by the Forestry and Ecology Division, indian Institute of
\'13 Remote Sensing, ‘Assessment of habitat loss in Kameng and Sonitpur Elephant
Wﬂg\ Reserves’, it has been reported that ‘the Kameng and Sonitpur Elephant Reservers in
northeastern india are comprised of trans-border subtropical evergreen to tropical
moist deciduous forests of Arunachal Pradesh and Assam. The reserves are facing
deforestation and habitat loss in recent years.” Further, in that assessment, it was
also observed that ‘The rate of deforestation was highest between 1999 and 2002.’

Ras*®
2R * 'High deforestation has resu!ted in high man-efephant confiicts.” The primary cause
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Assessment of large-scale deforestation
in Sonitpur district of Assam

Shalini Srivastava, T. P. Singh, Haroam Singh,
S.P.S. Kushwaha* and P. 8. Roy '

indian lesitule of Remote Sensing, Dehradun 248 001, India

The study highlights the deforestation and ¢ncroach-
ment in the moist deciduous and other forest areas in
Sonitpur District of Assam. The time series analysis of
saleflitc imagery was carried out Satellite images of
1994, 1999 und 2001 and intensive ground truthiog
were -bsed for forest type mapping. and change detec-
tion. Afarming rate of conversion of well-stocked for-
asts into culitvable Jand was wnoticed The spatiat
disiribution of forests showed progressive decline
from 1994 to 2001 through 1999, The loss of forest
cover was more pronounced hetwcen 1999 and 2001
than between 1994 and 1999, This coincides with
increased levels of insargency in Jower Assam. An
overall loss of 232.19 km® of forests was noticed in the
Sonitpur District between 1994, and 2001. The study
demonstraies unigue poteatial of remoie sensing and
peographical information system for forest cover asse-
ssment aud monitoring. '

TROPICAL regions sround the world are currently experi-
encing Tapid, wide ranging changes in the land cover.
The changes iu the land cover, in particular the tropical
deforestation, have attracted worldwide attention because
of their potcntial' effects on soil erosion, run-off and car-
bon dioxide level'. Large-scale deforestation has been
reported in India in the past’. Forest cover in Tndia has
more or less stabilized after 1980 duc to ban on cledr
‘felling. However, forest degradation and smail-scale de-
forestation still continue. The loss of forest cover in India
for the period between 1990 and 2000 is 330.8Y it
annually as reported by FAQ® and 1889k’ between
1991 and 1999 as reported by Forest Survey of India".

The siate.of Assam falls in the rropical climate bell mn
the northeastern region of India. The state is well known
for its rich flora and fauna. Out of 15,000 flowering

 plants reported from’ India, 5000 grow in this region. The
{orest areas form a network of habitat patches in the pri-
marily agricultural landscape of Assam. These forests {ali
in one of the two mega biodiversity hot spots identified
in India, viz. the Western Ghais and the Eastern Himala-
_yas. Recorded forest area is 3.07 million ha, which con-
.stitntes 39.15% of. the geographical area of the state.
According to the legal classification, reserved foresis
- constitute 59%, protected forests 13% and unclassed for-
ests 28% (ref. 4). Agriculture occupies a significant place
in the economy of the state and forms the major occupa-
tion of the people. The average dcnéity of population per

*For gorrespondence. (c-mail: shalini_srivastava@hotmail.com)
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st In Assam (?_E,éfkm Yis 5lsghtly higher than that of
the whole country (273/&m?)®. The state of Assam is {ac-
ing nsurgency for quite somnetime. Taking advanisge of
the disturbance, local people have clear-felled large areas
of torests in lower Assam.

Monitering of deforestaiion in the state using ground-

based methods has become a difficult proposition due to

nsurgency. Satellite remote sensing 15 a befter option
under such stuations. Tcmporal images allow detection
of land cover changes over s period of time. Beginning in
1972, when the first Earth Resource Techmology Satellite
(ERTS) was launched by USA, satellite rgmole sensing
has established its use in assessment and 1 monitoring of
the forest resources®. its capability to provide real-time
dala with synoplic and repeiitive coverage givgs signifi-
cant advantages over tradifional methods. Remote sens-

ing has plaved an important role in generation of valuable _'

information or the forest cover, vegetation type and land
use changes’™'!. Remote sensing data coupled with geo-

graphical information system (GIS8), offer good opporta-.

nities to monitor regional ecosyslem processes in tropical
environments that are undergoing rapid change'”. A large
number of stadies have been camied out using visual in-
terpretation techniques. Howarth and Wickware'® have
discussed the procedures for environmental change detec-
tion. Welson and Holben' delineated the extent of defor-
astation i Rondonda, Brazil from MSS, LAC, GAC and
GOES in order to identify appropriate satellite data for

monitoring deforestation on .continental scale. Temporal
- Landsat MSS data have been used to delect changes in

forest cover due to shifting cultivation by Miller ef al.'*

and Eden'S. Singh'™'® has evaluated automated methods

Figure 1.
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tigated earlie

niques in mapping {topical vegetation'

for forest change detection. Leucas ef al'® sugpested a

posi-classification change detection technique based on
time series analysis of Lundsat duta. Forest to agriculture
conversion and extent of shifting cultivation were invés-
822 These studies relied on visual inter-
pretution teclnique. in pgeneral, visual interpretation
technique has been more successful 'Ihan dipita] tech-
Sader et al®
bave concluded that vegetation diversity and intersper-

‘sion of land cover are high in buinid wopics and specital
reflectance characteristics of mixed vegetation are ofien

not distinct, canki.ng problems in digital classification.

The present study was underiaken mainly 1o highlight the
-ongoing large-scale defurestation in Somitpur District of

Assam in north-caslern India.

The. entire district of Sonitpur. Assam (Figure 17,
which falls in 9A and 9B biogcograghe zones, 1. northe
east- Brabmaputra valley and northeast-postheast kit
was covered in' thus study. The geograpbical area of
Bonitpur is 5103 km®. Tt is located on-the right bank of
river Brahmaputra within 26°24' and 26°59N latitude
and 92°18" and 93°48'E longitude. Land use wn the dis-
trict is- dwxded'pruna.nly among ftropical semi-evergreen,
moist deciduous, riverain forest, grassland, agnculmra]
land and tes garden. Accordimg to Champion and Seth??

Sonitpur has east Himalayan moist deciduous fou::.t

(U/3/3c/3cb), Assam valley semi-evergreen forest (I/2/28/
C1), eastem alluvial semi-evergreen forest. (L2/2B/282)
and riverain forest. Moist deciduous ferests dominate the
forest cover in the district. The temperature ranges from
7°C in January to as high as 38°C in May. The annual
tainfall in the district is 2393 mm (ref. 26), Both south-

Lc‘néalion_i:'nf the study arca.
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Table 1. Satellie data used for he study

[T |,‘|... Pathirow Date of acquisition
Undonl- T g 1364142 © 25 January 1994 N
{orindnal- T A 13641 27 Jnnua!]f 1939

S LIS 11252 4 March 200]

Figure 3. Forest and other land sover catzgories in Sonitpur.

| esibe Pl e targ
O i, Cham g,
e Atk B b e Nosnivh Fousi-

Figure 2. Fake colour images of Sonitpur Pertairing o periods a,
Landsat-Tp (136-41/42), 25 January 1994; 8, Landsat-Tn 13641327
January 1999, ¢, IRS-1C LISS-III (111-52) 4 March 2001,

west and northeast monsoons bring ram 10 thig region,
Relative humidity ranges from 67% (in March) 10 879
(in July ", .

Landsat Thematic Mapper ‘and IRS IC LISS-II digital
data pertaining to 1994, 1999 and 200 were used to

consulted and used ag collateral data. U,
Ground truthing was done in December 1999 ang May

2601, Landsat-TM scene and IRS LISS-IT were radio-

metrcally corrected using dark pixel subtraction technj-

Figure 4. Subcet of arca wround Nowduar Reserve Forest showing .
deforestation.

CURRENT SCIENCE, VOL,, $2,NO. 12, 25 JUNE 2002
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Table 2. Area (ki) and specics composition under différent forest and non-forest calegories tn Sonitpur

- Category 1994 1592 2001 Net change Species com position
" Moist decrduous REK) 656.76 513.36 (-) 64 Terminalia myriocarpa, Duabenga grandiflora,
‘ Plerospermum acerifolium, Ailanthus grandis,
. Bombax ceiba, ete.
Tropicel semi-evergreen 59.70 59.19 5715 (—;j 2.55 Artocarpus chaplasha, Diplerocarpus turbinarus,
o Tetrameles mudiflora, Castanapsis hystrix,
Vatica lancaefolia, Terminalia bellerica, elc.
. Fiveorain 1.63 765 765 Nil Bombazx ceiba, Terminalia arjuna, Albizia lebbeck,
) Dalbergia sissoo., Lagerstraemia speciora, etc.
Grasgland 249.03 251.07 250.56 (+)1.53 Saccharum sp., Arundinaria sp., Erianthus sp.,
: Phragmites sp., elc.
Tea pacden 383 24 385.28 38477 ) 153 -
iver 658.80 658.80 658.80 - Nl -
Mon-furest U138 3084.25 323071 (+)228.13 -
Total 5103 5103 5103 - -

Figure 5. Forested land converied to mgriculture in Nowduar
Reserve Forest.

que. They were then co-registered with SO! toposheets
using Lambert Conformal ~ Conical projection. Well-
identified ground control points (GCP) ~were taken to
rectify the satellite images. Sub-pixel image to map reg-
istration accuracy was achieved through repeated at-
tempts. Histogram matching was dose to Tormrect the
radiometric difference prevailing in the mosaic of the
year 2001, The district image was extracted by superim-
posing the Senitpur District boundary (Figure 2). The
three. period images were then visually interpreted on-
screen. A classification scheme was developed and the
overall number of classes in each case was kept constant.
The visually interpreted images were superimposed to
detect changes from one period io the other. ‘All opera-
tions were carmied out using ERDAS IMAGINE software.
Phytosociological analysis and Shannon-Weiner index of

1482
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Fiéure 6. Map showing deforestation in Sonitpur Distriet from 1994
to 2001 through 1999. :

plant diversity were calculated in the respective forest types
to assess the loss of phytodiversity due to deforestation.
Figure 2 shows the loss of forest cover with the pas-
sage of time. As evident from Figure 3, three types of
forest, viz. tropical ‘moist deciduous, tropical semi-
evergreen and riverain forest could be identified and
mapped from thrée data sets of different time periods.
Three most affected reserve forests .in the district are
Chardusr Reserve Forest, Balipara Reserve Forest and
Nowduar Reserve Forest. Figure 4 shows deforestation in
Nowduar Reserve Forest, Figure 5 shows a view of actual

CURRENT SCIENCE, VOL. 82, NO. 12, 25 JUNE 2002
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'fable 3.

Biodiversity statws in diffcrcnt forest/vegelation fypes of Assam

Forest/vogetation  No of samples  Species diversity . Economically Medicinally Endemic
type N (N Tuolaf species important species important specics specics
Bemi-evergruon 25 543 250 105 62 21
Mot deciduous, £27 ) Gy 640 257 179 37
Ciras & land 1) it 90 24 25 01

deforestation on ground in Nowduar Reserve Forest. Fig-

uie 6 shows charge m the reserve forests from 1994 to B

2001 through 1494,

The results indicate thal moisl. deci-

ducus forests accupy the maximum ares in Somitpur fol-

lowed by and mviversin forests
(Table 2},
The followmng

ferent forests:

Lopical semi-evergreen

species composition was noted in dif-

Tropical moist deciduous forest:

These forests werc -

found along Arunachal Pradesh border. This type corte-

sponds to east Himalayan moist deciduous forest

(I/3/3¢/3cb) type of Champion and Seth®. The important -

species in these forests are Temmaha myriocarpa, Diea-

banga grandiflora, Pterospermum acerifolium, Ailanthus: .

grandis, Bombax ceiba,
odoran'ssfma,.etc. .

Tropical
found in the hilly areas of the district towards the north.

Chukrasia mbzi!arr‘s, Albizia |

semi-evergreen forests: - These forgsts were

This type corresponds to Assam valley semi-evergreen .
forest (/2/2B/C1) and eastern alluvial semi-evergreen

forest (U2/2B£252) of Champion and. Scth” The forests
are of mixed type, with deciduous upper canopy trees.

The majer tree species are Artocarpus chaplasha, Dip-

ferocarpus turbinatus, Tetrameles nudiflora, Terminalia
myriocarpa, Castanopsis hystrix, Vatica lancaefolia,
Albizia lucida, Terminalia belerica, etc.

Riverain forest This type of forest is confined aleng the
banks of large rivers. The species composition of this
forest is Bombax ceiba, Terminalia belerica, Albizia leb-
beck, Dalbergia sissoo, Terminalia arjuna Lagerstroe—
mia speciosa, Zizyphus sp. etc. ..

Maximum loss (229.64 kin’) wes noticed in the case of
moist deciduous forests and the decline was more pro-
nounced between 1999 and-2001.(143.40 kn') than be-
tween 1994 and 1999 (8624 km’). An area of 2.55 km?
under semi-cvergreén forest was lost, while rivegain .for-
ests did not suffer any logs. Nearly all the dgforested area
(232.19 k™) has been converted to cultivable land. The

rate of deforestation in the district worked out to be’

10.7% from 1994 to 1999 snd 20.1% from 199910 2001.

The overall rate of the forest declmc was estimated to be.
28.65% between 1994 and 2001, which may be the high-
est rate of deforestation anywhere in the-country. Table 3
indicates these forests are storehouses of rich biodiversity

CURRENT SCIENCE, VOL. §2, NO. 12, 25 JUNE 2002

with high Shannon-Weiner index value, and large mium-
ber of specics of medicingl (27.14%) and economic
mportance {39.39%). Many of them are alse endemic
(6.0%). Moist deciduous forest was found to possess
highest biodiversity, wilh a high Shannon~-Weiner index
(6.49) a5 well as the muximum number of species (640).

The spatial distribution of different forest iypes from
1994 to 2001 ‘shows that forest cover in Souitpur is
undergeing massive reduction with time. The district may
be deveid of its forest cover in - -another 10 to 15 years if
such a high rate of deforestation goés unchécked, This -
will of course lead to immense biodiversity loss, The
increasing insurgenty problem and. constant increase in -
buman and cattle population . are. to. be blamed for this.
Incidently, the Supreme Court of India has banned ali
kinds"of clear-felling in' the northeastern regien from
1996 onwards, with a view to protect the remnant forests.
Unfortunately, l.llegal felling like the one in Sonitpur,
still continues. The study -shows high reliability and ex-
cellent potential of remotely sensed data for mapping and
change detection, -especially in problematic areas, This
comelates well with earlier works on ‘change detection,
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Pattern of yolk imternalization by
hatchlings is related to breeding timing
in the garden lizard, Calofes versicolor

Rajikumar S. Radder, Bhagyashri A. Shanbhag?
and Srinivas K. Saidapur : :
Department of Zoology, Karnatak Univemity, Dharwad 580 003, India

Patiern of yoli interpalization by hatchlings borm in
early (May—Jume), mid (July-August) and late (Sep-
wmber—October) breeding sesson - in relation to
maternal, egg and haicblisg sizes was studied in
Calotes versicolor. The maternal spout-vent length
(SVL), body mass, clutch size, clutch mass and egg
mass were recorded Eggs from five ciutches each,
from early, mid and late breeding periods were incu-
bated at ambient room temperature uniil batehing At
hatching, SYL and body mass of the batchlings, -and
amount of yolk internalized by hatchlings were re-
corded. The internalized yolk mass of hatchlings was
pot related to maternal SVL, body mass, clutch mass
and hatchling SVL. Internalized yolk mass was posi-
tively correiated with egg mass and hatchling body
mass. Significantly greater amount of yolk was inter-
nalized by hatchlings born in the later part of the
breeding season. Production of heavier hatchlings
with greater smount of internalized yolk appears te
be an important strategy to enhamce the fitness of
patchlings of later cluiches that have to compete for
food with conspecific lu}tchlings of earlier clutches.

FIGHER vertebrates expedite the growth of their offspring
by providing post-natal parental care, especially by feed-
ing the young. Parental care iS uUnCOMmMon among rep-
tiles!. However, reptiles aid their offspring’s post-natal
utritional state by deposition of extra yolk than actually

*For correspondenos, (e-mail: bhagyashii_shanbhsg@hotmail.oom)
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required by the developing embryos. The portion of yolk

“that remains unutilized at the time of hatching (often

referred to as ‘residual yolk’) is drawn into the body of
the hatchling before it emerges from the egg™. The resi-
dual yolk represents ‘reserve energy to offspring during
their early post-hatching activities™ %, In turtles, residual
yolk serves as reserve energy during their dispersal from
nest to water™®. : . .

“Inter-clutch variation in the amount of residual yolk is

_reported in a single species of lizard, Jguana iguana®. In

this lizaid, the inter-clutch “variation in the internaltized
yolk is atiributed to the difference in the availability of
futrients to the mother, All the previous studies on rept-
iles concermed with yolk internalization are on species
that lay eggs in a single clutch or those have not been °

- examined for the influence of maternal body size, clutch

‘size and mass, and ¢gg size, if any, on the pattern of-yolk
internalization between clutches oviposited at different
times of the breeding season. Hence, the actual conse-
qﬁences of breeding time on yolk internalization are
poorly understood in reptiles.
- Calotes versicolor is a multiclutched lizard and has an
extended breeding season. (May—October)*. Therefore, it
sérves as a good model to study the pafiern of yolk inter-
nalization by hatchlings from eggs-laid at different times
of the breeding season. The present study was undertaken
to: know- whether maternal size, clutch and egg size, and
biceding timing have any influence on residual yolk mass
of hatchlings in C. versicolor. _ ‘

The eggs from gravid C. versicolor were obiained dur-
irig. the breeding period (May-October 1999) fiom sur-

- rounding aress of Dharwad city (15°17N and 75°3°E).

The maternal snout-vent length (SVL; cm) and mass of
body (g), clutch (g) and eggs (mg), and total number of

_epgs (clukch size) were recorded for these lizards. The

clutches were- categorized  as early " (May-June), mid
(July-August) and late: (September=October) depending
upon the: capture of . gravid lizards- following the proce-
dure. deséribed previously by Shanbhag e/ al®. For each.
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total elimination of sucrose, accompanied with 1% CO,
ennchment in the nuitient medivm and bright light were
detrimental to growth This clearly shows the nevitability
of sucrose in the medium for hairy toot cultures of S.
ihasiarum  Sugars are involved in the differengation of
xylem and phicem cicuients in cultured cells’. We have
observed that growth and solasodine production improved
al 3% sucrose, 1% CO; and bright light (Figures 5 b and 6).
Concenirations bigher than 1% CO, were seen to inhibit
growth (Figure 3). Other research groups have reported
simnilar decrease in secondary metabolite production in cell
cultures as a result of high CO; concentration”". Therefore,
by manipulating environmental and nutritional condi-
tioms, oplimum growih and solasodine production could
be achieved im hairy root cultures of §. khasienum. This
requires a light infensity of 20040 x at 14 h photoperiod
{14 h ol light and 10 hof dark). 25°C, 3% sucrose and 1%
G0, us seen lrom vul resulis. These conditions cen be used
to achicve a scale up of solasodine and hairy root cultures
in suitable bioreactors.
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Assessment of habitat Joss in- Kameng -

and Sonitpur Elephant Reserves

o 3 L e — Y
5.P.5. Kusbwaba™ and Rubul Bazarlka’
‘Fol'p_su'y Apdﬁmhﬁy Division. Indian Institute of Rﬂﬁgte_ Sensing,
4 Kilidas Road; P. O; Box 135, Debradun 248 004, India o
‘Gquraphy—l)cpmﬁxl, Cotton College, Guwahati 781 001, India _

The Kameng snd Senitpur Elephant Reserves in north-
eastern. India -are comprised. of -trans-border: subtropical
evergreen (o tropical moist deciduous forests of Arun-
achal Pradesh and Assam. The reserves are facing de-
fogestation and habitat loss in recent years: The present

- ‘study -attempts to investigate the loss of habitat in these

reserves using temporal satellite imagery of periods
1994, 1999 and 2002. The on-screen visua} interpreta-
"tion of the three-period imagery tevealed alarming and
" continuous habitat loss from 1994 to 2602, The overall
babitat loss was found to be 344 km? between 1994 and
2002. The average annual raic of deforestation worked
out to be 1.38%, which is much higlier than the national
average. The rate of deforestation was highest between
1999 and 2002. The study indicated that at this rale
much of the forests in the study area would be depleted
within the mext few years. It also showed that moist
“decidnous forests, which possess highest biodiversity
in Assam, are facing maximum deforestation. High de-
forestafion has vesulted in high man—clephant copflicts.
“The study suggests rebsbilita ion of affected forests in
_ ilie larger interest-of clephants and biediversify.

THE long-term sustenatice of _wil_dliferde;.)e;ngis: o the' s‘ué-
‘tepance of wildlife habitats. Hence, habital protection and
oqnservation is vital to any meaningful willlife conservation

,-"I':or cone:pondmca (n—mnllpakushwaha@yahaocom) )
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siratepy. As human and eattle pupulations have demopra-
phueally expanded, the Jumnned for space and resources
tas increased. There ite vl expaisions of human habiia-
Lons, agricuture andd the pedstiy a1 e expesc of wildemess
areas, cspc\'_:iuﬂy i developing countries. The cneroach-
ment of the natwral falutats i one of e most critical issues 10
wildiife conscrvatlon toduy . Lhe CONSEUURCES of an ever-
Nt easing pressut ol human development are depletion,
dopradation and rapmentation of habilats, loss of corridors
aud an increascd human—animal conflict 1o name 8 few.
The Govermnunl Ol lndia has taken serious note of the
situation and ciharked upen ambitious conschaLion-Oticrdcd ’
wildlife projects such as. Project Tiger, Project Crocodile,
Project Hangul, ete. Project Elephant was garted on similar
qnes n 1992, with an aim o provide the much-needed
anpetus 10 conservation of Asian elephant (Elephas maxi-
mus) in the country. Eleven clephant ranges with sizeable
elephant populadons have been identified for this purpose.
They are: (i} Eastem India (9694 km?), (i) Norh Brahma-
putra (4300 KmD), (i) South Brehmapuwa (4400 k), .
vy Kaziranga (4900 tan?), (v) Eastern Dooars (3800 k'),

(vi} Garo Hills (3500 km?), (vii) Nilgiri—Eastem'Ghnts -

(13.000 ka®), (viiD) South Nilgitl (2400 km), () the
‘Western Ghats (5700 km?), (0 Periyar (3300 km?) 'and
(xi) Northern India (3000 km’y. Lo T

There are about 35,000 to 50,000 eleﬁhahts in ASEE,

Sp— _..H-__.___._._.-—-—v-'_i—_,___—-f__,

/Wsrfmég#

___,__-——4——.,.._—___-.__-_"..».__:... ol T

dcpadcsj'”. A Chinese study in ¥ishuanphanni clemly

demonsirated the polential of intcgrating remote PYETRLIAHA
GIS and field information for habitat T TR )
Thailand, satellite Imagery and G158 lave been wiwd o
find out the habitat suitability for Asian clcphnnt:.‘“. {8
1C LISS-111 data were used to study Uw claplunt halntats
and corridors it Qrissa and adjoinimy park: of tilun ™ The
ecological status of elephant comidors in Rajaii Clorbotl nres

' if Uttaranchal wes evalusted using & combitution of yepuolt

sé:nsing, GIS and. field investigations ~

" This study covers large parts of the Kumeag il Sonit
pur Elephant Reserves (KSERS, spread m Wel Emsg,
East Kameng and Papum Fare distrivts, Arnachul (SN GHL
and Sonitpur and Darrang distnets, /s atul almn o
present 2 comprehcnsive picture of hephan habital Yerps
and degradation using remotely soned iyt pethoils
1994, 1999 and 20072, An effort was whsa munde 10 rolate the
changes in the habitat to the man-cleplum Jeathy sapon e
From the region. Our earlier study'® fouused on SoniH
idistrict only and reported an overall hatitil Joxi w A ot
“hetween 1994 and 2001. . N

“The North Brahinapulra Elephant Range covors 4 bk
i1 11 foreits of Arunachal Pradesh and doour Furests of. Anni
]‘-(m the northem side of river ‘Brahmuputen. Thhe ¥R

S

“poundari€s’ éncoinpass ‘Pakke “Tiger Hescrve L harding
akhui- Wildlife Sanctuary), Bagle et Wilillifo Sty

which is-one-tenth of the estimated population of African ' ery, Sessa Orchid Semictuary. and feserve [orea ol K il

elephants’. The elephant is the Jargest terrestrial mammal **
i wildlife Sanctuary; Mamer Tiger Resefve

in India. There 18 enough. evidence 10 supgest that the ele-

. Forest Division in ‘Arunachal Pradesh utid ‘Sonai- Jupnl
(inchuding

phant had wide distribution i India in the past. Today its’ } Namen MNational Ppark), Charduar, Balipara, Nawdim | 1

distribution is limited to four widely separated geographi-
cal zones, ViZ. southern India (14,800 elephants), central
India (2400 elephants), porthern India (1600 elephants) -
and northeastern India (5200 clephants). The present estie
mated population of elephants in India is about 28,000,
which also includes more than 3000 elephants iFcaptivity :
in different parts of the country . Elephant 1e5¢1ves seldom ¥
contain the full range of natural resouIces necessary for
the survival of a 1a1ge elephant population and therefore :
migration across such reserves occurs. Al elephant’s daily :
need for fodder is about 250-350 kg. Large animals like -
elephants are partcularly vulperable to habitat degradation.
and comdor loss as they migrate OVer long distances; as:
much as. 50 km, as in West Bengsl and north-easterit India.
or as little as 10—20 km, as in parts of -Sri Lanka’. Some fle
phant populations evell visit-adjoining non-forest areas such'
as agniculture or-human habjtations, despile risk of lafe. -

" The expanding geospatial technologies, viz: remote sens-
ing, geographic nformation system (GI5) and global posi-
Hioning system (GPS) provide the capabilities 10 ACUIre,
analyse and interpret wildlife habitat information on various
scales, time-and cost—effcclively“. According to the Ametican
Society of Foresters, satellite imagery and related techno-
logy is one of the top ten advances in forestry in the past
one hundred years. Many studies have used remote sensing
and G18 for wildlife habuat analysis during the past three
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wanath and Behali Reserve Forests in Assam. Pars of KAVR
falling in Arunachal Pradesh and- Assam (eeviun
27°0700“N and 92"01‘30"093”27’00”]3) were selectud B
this study (Figure L)- According to Champion and e’
the forests in the study ared are comprised primanily ol
. fropical evergreei, tropical ‘semi-evergrEct. tropical mui
deciduous -and riverain forest/grassiands. The Ly wet
Wost Kameng districts have 88.56% of their arca unkoi oreibs
while forest area in- Papum Pare is 94.74%. Darrang! anil
Sopitpur districts have 13.56 and 19.80% area respectively,
ander forést™. cee e
Shorea assamica (saD, Terminalia myrivcarpd (hollock ),
Artocarpus chaplasha (sam), Cinnam omum cecicoduphieed
(gOnsorai), Amoora wallichii (amuij, Capariuin siricitm
(dhuna), Terminatia eitring (hiiika'), Dysoxylum procerim
(poma), Duabanga’ grandiflora (khoksn), Mesua Jerrea
- (nahar); Castanopsis indica (hingoti), Endospermum chi-
- nense (ptaal gamart), Syzygium cur_re’ini-'(jmmm),‘ Sapium
baccatum (sellang): -Baccaurea Sap ida (morhal), Vatica
lanceaefolia (moroli), Morus roxburghii, Sterculia hamil-
tonii, Pseudostachyum polymorphum (baja bamboo} and
Dendrocalamus hamiltorii (kako*bambbo)' are somc'of the
species found in the KSER. Elephant, tiger, jeopard, clou-
ded leopard, red panda, musk deer; sambar, hog deer; Hima-
“layan-black bear, wild dog, fishing cat, jumgle cat; slow lors,
Indian bison, fox; jackal, Malayan giant squirrel, civet cat,

CURRENT SCIENCE, VOL. 87, NO. 16,25 NOVEMBER 2004
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Figure 1.

bare, yellow-throated martin, rhesus macaque, capped langur,
about 250 varieties of busterflies, 300 species of birds and four
species of hombills have been reported from the study area,

Uhe dooars or foothills in Assam adjacent to Anmachal
Pradesh border provide plenty ‘of browse material for large
herbivores like elephants. This favourable habitat has
been seized and deforested during the. past one decade due to
a peculiar socio-political’ problem. The area is dominated
by the Bodo tribe, which bas been demanding form separate
¢thnic Bodo province since long. Since their demand was
not met, they resorted to several movements and wide-
spread insurgency in Bodo-dominated distrcts of Kokra-
Jhar, Darrang and Sonitpur in Assam. One of the conse-

quences of this insurgency is large:scale deforestation

and encroachment in forested tracts encompassing reserve
forests of Sonai-Rupai, Charduar, Balipara, Nowduar,
Biswanath and Behali. Bisht' has expressed doubis about
the viability of KSER in the light of large—scale defore-
staiion in the area.

Paddy is the major crop cultivated by the present—day
occupants of the land. Paddy crop atiracts elephants,

which in turn devastate farmers’ annual food source and

CURRENT SCIENCE, VOL. 87, NO. 10, 25 NOVEMBER 20{4

Location of study area in India.

supplemcntary come. This leads to m&n—elephant con-
frontation, resulting jn loss of elephant and human lives.

Abo_ut 60% of the elephants in Sonitpur district, Assam
and adjoining East and West Kameng districts have been
wiped out in the last five years; the most common method
of kﬂlmg is by pmsomng Ninety three persons were killed
by wxld elephants during 1991-2003 in Kameng—-Somtpur
area. During the same period elephant deaths were 52,

among which 23 were due to poisoning. In general, more-
bumans and elephants died during 2000-03 - ‘(Table ).

Crop and property damage by elephants is worth 2.5 mil-
lion irupees (USS 55,000) per year (Talukdar, pers. com-
mun;). Crop depredation has bccome 8, seripus problem in
the KSER. Presently, elephants are. oomprmed into smaller
home ranges and left with little choice for tradmoml sca-
sonal migration. The resultant increase in elephant densi-
ties in. the remaining parts of ‘the KSER has. lead to
seriols resource competition and habitat destruction, The
Supréme Court- of ‘India has mposed a blanket ban on
clear felling from 1996 onwards in North East India. How-
ever, feIhng in troubled dlstncts hke Somtpu.r contmues

unabnlcd
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The Dasndsal PM sigesy (o £904 and 1999) and IRS
Vs D agery (lor 2O02) were wsed (Figure 2). The

Ty iunpes had o be mosaieed lo cover the entire study
s vase of 1994 and 2002 data. Histogram matching

v aone e corteet the rndiometric differences belore

Dencing. All Luegery were sendered to atmospheric
Creniechion using <dark pixcl sublraction methed'®. Then
Dy were geo-relerened to lopomaps and to each other to
e high geométric fidelity. The prelumipary on-screen vis-

ual interpretation of the three-period imagery was carried

. out 1o delineate different forest (also referred as habitat

here) and non-forest types using ERDAS IMAGINE and
Arc(31S. A field visit was made for twenty days to corre~
late the image characteristics with forest and non-forest
catepories. A GPS selL was used to facilitate ground truth-
mg Modifications in the inlerpreiation were made after

field visil and maps were finalized. The visually interpre-.
. ted maps were converted to shape files for change detec-
. tion in GIS environment. Intersect operation was used to

generate change maps for the three periods. Information
on deaths due to man—elephant conflict was collected from
Aranyak, a non-governmental organizatioy at Guwabati,
Assam. Information on biodiversity was taken from our
earlier work on biodiversity charasterization at landscape
level in northeastern India®™. '

Four types of elephant habitats were jdentified ;nd mapped '

from satellite imagery: (1) subiropical evergreen forest,

(ii}) tropical semi-evergreen forest, tropical moist decidu-

ous forest and (iv) grassiands, distributed from hills (up
t© 1000 m elevation) to plains (Figure 3). The species com-

position of these forest types couid be found in an earlier ~

study on Sonitpur'?. The moist deciduous forest is located
mosily in the plains. The semi-evergreen forest represents
“the ecotonal zone between moist deciduous and cvergreen
torests. The moist” deciduous forest was poticed to have
suffered maximum loss from 1994 to 2002 through 1993,
The loss, however, was more pronounced between 1994 and
199y 122676 kan®) than between 1999 and 2002 (11832 fany.

Table |. Human and clephant deaths botween 1991 and 2003

Persons kilicd by Natural death of Elcphant death

Year wild elephaats wild clephants by poisoning
1991-92 - ‘ - -
1992-93 Al - - -
1993-94 127 2 -
199495 q 1 -
1995-96 G 1 -
1996-97 4 3 R
1997-98 5 2 -
199§-99 3 8 -
1999-00 4 3 -
2000-01 10 7 ¥
2001-02 .15 2 17
200203 19 - 5
Tatal 93 29 3
1450
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The tolal logs of Usis eutepory of forest worked out'to be
345.08 km? (ur 45 38%)) between 1994 and 2002. The
semi-gvergreen forest lou suffered a loss of 20.44 Jm” be-
iween 1994 and 1999. No worthwhile loss was recorded
bétween 1999 and 2002, There was ne loss of subtropical
evergroun forests, ¢Xeupt that 5.55 km® got converted into
“open/degraded forest catogory.

The results indicate thal lorest ureas in the immediate
vicinity of human habitations suffured the most compared
to those located away. Nearly all deforestation took place
towards the Assam side of the inter-State boundary. The
change of 5.55 km® dense forest into open forest inside
Arunschal Pradest could be attributed to shifting cultiva-
tion and not due to the Bodo problem. The degraded semi-
evergreen forest decreased by oabout 12 km’ between
1994 and 1999. Degraded deciduous forest increased con-
siderably due to conversion of dense forest-61.23 km’
between 1994 and 1999 and 20.50 k' between 1999 and

w

_ Figuee2. Satellitc imagery (FCC) of (4) 1994, (B) 1999 and () 2002

CURRENT SCIENCE, VOL. 87, NO. 10, 25 NOVEMBER 2004
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Figure 3, Foresf types in the stady ares.

Table2, Habitil chinges in KSER

Arca (km?) | _ Habilat loss/gain (km®)
Foresl type 1994 1999 ' 2002 199499 . 19992002  1994-2002
Subtropical evergreen . : : )
Dense 131978 131423 . 1314.23 _~5.55 o 0.00 -5.55
_ Open/degraded 17.69 ‘23,24 23.24 5.53 0.00 5.5%
" Tropical semirevergreen . .
Dense . 9T16T e FITB g957.00 - -—20.44 - ’ 0.3 —20.67
Opem'dcg:radc'd ’ 2285 Towe2 10.22 -12.23 ~0.40 -12.63
Tropical moist deciduous " . . ’
Dense 760.48 533.72 | 415.40 -226.76 -118.32 -345.08
O‘pcn}'degﬂdcd 17.83 ~ 79.06 38.56 61.23 -20.50 T 4073
Grasslands 6.22 0.00 gop 623 0.00 623
Non-forest a20.16 4324591 446406 204.43 139.45 34288

2002 — thus showing an overall increase of 40.73 ¥m? from
1994 to 2002. The 6.23 ki grasslands arca was altogether
lost between 1994 and 1999. The reserve forest-wise loss
of habitat was found to be maximum (90%) in Nowdu{gzr
RF foljowed by Biswanath RF (0%}, Charduar RF {60%),
Balipara RE {40%), Sonai-Rupai RF (30%) and Behal RF
(10%) in that order (Figure 4). An analysis of the overall
depletion and degradation of forests showed alarming
iends. While about 344 km? area under different forest types
was lost between 1994 and 2002, the decrease was much
hipher in case of moist deciduous forests. Being interface
forests, deciduous forests suffered continuous.depletion with
the passage of time (Tebie 2). The results reveal an average
annuat deforestation rate of 1.3 8%, which is rather too high.
The annual rate of deforestation worked out to~be higher

CURRENT SCIENCE, VOL. 7, NO. 10, 25 NOVEMBER 2004

between 1999 and 2002 (1.59%) than between 1994 and
1999 {1.31%). The above results indicate that forests are
under massive destruction with time and the elephant babital
is decreasing day by day. T o
The KSER forests Listorically represent the relatively
undisturbed dense climatic climax forests and are localed,
in the East Himalaya biodiversity hotspot of the country.
Our study on biodiversity estimated high plant species d-
versity in evergreen, semi-evergreen and moist deciduous
forests of Assam. Highest number of species, geners,
families and Shannon—Weaver index of diversity” was
reported in moist deciduous forests, followed by gvergreen.
and semi-evergreen forests in that order. The degraded
forests also showed high species diversity, which indicales
that disturbance Jevel till then was not high The grasslands

1431
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gl diversity. A total of 640 species from mwist de-
v M0 [Fom evergreen and 250 from semi-evergreon
At were recorded (Figure 5). It 15 unfortunate that the

o .

Figure 4. Habitat loss during ()} 1994-99, (b) 1999-2002 and {c}
1994-2002. -

£

WA

Gt L

Figure 5. Species richness in the ug‘.a.
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forest having highest diversily is being lost with the high-
cst rde.

“T'he anee vast home ranges of the clephant are now being
dopleted, degruded and (rgnicnled into smaller habitat
islands duc lo intense pressue on such ranges in many
wildlifc hubilats of India, and clephant habitats are no ex-
ceplion. ‘A wide-tanging unimal like clepbant requires vast
arcas for fodder wid heulthy survival. The compression
and fragmentation of e hubitat leads to lesser availability
of fodder, incronsed risk of ponching and inbreeding among
various ckephant groups. Somne clephant reserves like
KSER ure shrinking so (sst thet clephants may nol even
get suflicient time 10 gel used to il. Tlephant groups have
Bren notived roaming in the area, especially during night,
cven alter the habitat 1 delorcsted, A possible reason for
their continued use of The lubitet even after deforestation
could ‘be their hiking for paddy crop growing in their
Tabital. Bleplunts are also attracted by the country wine
prepared from rice by locat people. Either way they risk
their lives uud oftent got killed. As clear from Table 1, a cor-
relntion was noticed belween delorestation and the mumber
of human and elephant: killings. The number of people
Killod dwing 2000-03 his constantly increased. The number
of clephants killed rose shurply during 2001-02, which coin-
dides with the maxiinum delorcstalion phase. More hurnans
were killed by clephants than vice-versa,” * -
¥ Restoration of the habitat seems to be the only solution
for any effective ¢lephant conservation and human-wildlife
- conflict mitigation: This should be possible through reha-
bilitation of forests. Any further deforestation and' en-

éroachment in theKSER should be effectively resisted,
The two reserves should be regularly monitored in futur
using remote sensing to detect the loss of the habital due o

" human activitics ot natural calamities. The study denvon-

strates high potential of remote. sensing and G1S techno-
logies for wildlife habitat monitoring.

. 1. Bisht, 8. S., An overvicw of clephant conservalion in India. Indian
For., 2002, 1218, 121-136.

" 2 Kempf, E. and Jackson, P., Wanted . alive Asian clephants in the

wild. WWF Spociss Status Report, World Wide Fund For Nature,
Gland, 1995. ‘

i 3. Sukumar, R, The Asian Elephant: Ecology and Management,
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" wildlife habitat evaluation. Trop. Ecol., 2002, 43, 137-147.

* 5. George, T. H,, Stringer, W. L. and Baldridge, J. N., Reinder range

inventory in western Alaska from computcr-aided digital clamifi-
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4. Roul, D. K., Parida, B. C. snd Bebera, G, Chanclqlzahon of cle-: has been studied to determine the sonrces and the pas
phant habilats and corridors in Orissa and part of Bihar using digi-  cesses respoasible for the mobilizatlon of Cu unit Rr
1l image processing technique and ‘GIS. Proc, Biodivessity and'.  using Sr isotopes and Ca/Sr ratios. In the desert {ho
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16. Srivastava, S., gu,gh T. P.. Singh, H, Kushwaba, S. P. §. and - desert fringe. The sub-humid zoae.of the Cangetic plains,
Roy. P. 5., Assceamunt of Iuge--c-]g deforeatation in- s.nmpw. {;lst outside the desert fringe, has relatively higher
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17. Champion, I G. and Seth, S. K., 4 Revised Survey of the Forest cate weathering as the major confributor of keachable
Types of India, Government of Indis Publizations, New Delhi, 1968 fraction. The spatial geocbemical differences could also

18, TS1, State of Forest Report 2001. Forest Survey of India, Ministry . - be related to the ineffectiveness of dust transport and

of Environment and Forests, Dehradun, 2002, pp. 44-46. i accumulation processes in the humid Ganga plain. The
19. Lillesand, T. M. and Kicfer, B. W., Remote Sensingana‘lmagc!n- . TGSy ratio of the present-day dust leschate from

rerpretation, John Wiley, Now York, 1987, 2nd edn. . c . . i
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India using satellite remote sensing and geographic information

system. Project report, Indian Institule of Remote Sensing, Dehradun,: .
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21, Shannon, C. E. and Weaver, W, The Mathematical Theary afi' plams for their sources and found that the jlimatayns have
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their 'St/ Sr isotopic composition. Because Srovepluces

Ca in mineral structure, it can be used as o tracer for Y

: : source of Ca®. When we combine this information with Ca/Sr

Received 12 February 2004; revised accepted 30 July 2004 . mtios of the leachates, we find that we bave a powerful trncer

pair to distinguish between different sources for the -

chates. Such a geochemical approach can provide imporiun

R . : information on the sources of calcium in various wuduu, mul
) ' ' :ecosystem studies as shown by various investign tions™”

The main sources which may supply Ca to the ccosystein
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. . sea spray and mmwatcr . Besides the local sources, dust

derived from a long distance could also provide Ca tu the
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GOVT.OF AS5AM _
QEF'ECE UFTHE ADDL.CHIEF ENGINEER: PWD (ROAD‘S)::TEZPUR ZONE:TE?

No. ACE/T/CS/SSD/04/2016/11 Dated Tezpur,'the 27" January

Letter of Acceptance

Sri Kulen Hazarika
Batabari, H No - Nil
Town - Dalgaon.
P.5/ PO Dalgaon
Dist - - Darrang.
Sub: - "Construction of Road [rom Batasipur to Mouriapur Centre (Ch 600.00 rn to Ch 6300.(

Under Fakhruddin Ali Ahmed Pal\ Path Nirman Achani Under Dev. of Specific Ro:
the year 2015-16 under Sonitpuyr State Road Division.

Dear Sir,

This is to notify you that your Bid dated 19/01/2016 for execution of the
“Construction of Road from Batasipur to Mouriapur Centre (Ch. 600.00 m to Ch. 6300.
under Fakhruddin Ali Ahmed Paki Path Nirman Achani Under Dev. of Specific Roads f¢
year 2015-16 under Sonitpur State Road: Division. for contract price .of Rs.83,74,:
(eighty three lakhs seventy four thousand two hundred ten) only is hereby accepted !

Department,

You are hereby requested to furnish performance Security, in the form detai
Para 34.1 of ITE for amount of Ks.4,19,000.00 (Rupees four lakhs nineteen thousand ) only
2 (Twoj} weeks of issue of this letter of acceptance valid up to 26 (Twenty Eight) days [rom the ¢
explry of defects liability period and sign the contract, falling which action as stated in Para 7
ITB will be taken. '

Your's faithiuily,
s dV

(13,1 Bhattacharjee)
AddLChiel Engineer. PWL (Ro
Tezpur Zone, Tezpur.

Memo No. ACE/T/CS5/S5D/04/2016/11- A Duted Tezpur. the 27" Junuary

I. The Commissioner & Special Secaelaey to the Govt. of Assam. PWRD. Dispur. Guwahati :
favour of kind information. ‘
2. The Deputy Secretary to the Govt. ot Assamy, PWD (H) Department. Dlspm Gqulmt; for {
of kind information.
The Chief Engineer, PWD {Roads) Assam. Guwahati-3 for favour of kind information.
d. The Superintending Engineer, PWD, Tezpur Road Circle, Tezpur for information.
& The Executive Engineer, PWD. Sonitpur State Road Division. Tezpur for information -

necessary achon. .
) <~

2~ s ([m
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AGOVERNMENT OF ASSAM - AMVEXVRE- 2
JICE OF THE CHIEF FYGINEER, P.W.D. (Roads), ASSAM, CHANDMARL,
GUWAHATI-3

iSSUE OF NOTICE TO PROCEED WITH THE WORK
No. CE/DEV/TB/319/PL-11/1015-16/ e Date 2016,

To, .
Sri Lalit Kr. Agarwala, )
P (- Barangabari, Dist:- Sonitpur, Assarn.

Sub: - unprovement of road Tarajuli to Dayalpur (Ch.4400.00 M. to Ch.9100.00 M. & from Ch.
G400.00 M. to Ch.11000.00 M.) under Fakhruddin Ali Ahmed Paki Path Nirman Achani under
Development of Specific Roads for the year 2015-16, Package No FAPNA/SON/SpIAS.

‘Ref. L.O.A.. No.CE/DEV/TB/319/Pt-11/2015-16/5 Dated. 30-01-2016.

Dear Sir,

Pursuant to your furnishing the requisite performance security as stiputated in ITB

clause 34.1 and signing of the contract for the work ‘Improvement of road Tarajuli to Dayalpur
{Ch.4400.00 M. 10 Ch.9100.00 M. & from Ch. 9400.00 M. to Ch.1 1000.00 M.) under Fakhruddin Ali

Ahmed Paki Path Nirman Achani under Development of Specific Roads for the year 2015-16, Package
No.FAPNA/SON/Spl/05° for the contract price of Rs.1,34,36,350.00 (Rupees one crore thircy

four lalchs thirty six thousand three hundred sixty) only, you are hereby instructed to proceed
with the execution of the said works in accordance with the contract document.

Yours faithfully

5
Chief Engineer, PWD.
Border Roads and NEC Works
" Chandmari, Guwahati-3, Assam.

Memo No. CE/DEV/TB/319/Pt-11/201 516/ - A | © Dated. 02|47 Ik,
2016, : « ’
Copy f0:- : :
1. The Commssioner & Spl. Sectetary to the Govt. of Assam, PWD, Dispur Guwahati-6,for
. favour of information.
2 The Addl. Chief Engineer, PWD (Roads), Tezpur Zone, Tezpur for information
3. The Superintending Engineer, PWD (Roads), Tezpur Road Circle, Tezpur for
ipformation . ‘ :
4 The Executive Engineer, PWD, Sonitpur State Road Division, for information and
necessary action. Enclo. (i) Original Accepted Tender No.CE/DEV/FAPNA/2015-
16/6S  of Rs.1,34,36,360.00 (Rupees one crore thirty four lakhs thirty six
thousand three hundred sixty) only (ii) One No. D.R. in original-Rs.8,23,538.00
(No.0773241).

Chicf Engineer, PWD.
Border Roads and NEC Works
Chandmari, Guwahati-3, Assam.

. L c?“OLi




S GVERN AN EXURE -
.~ AGOVERNMENT OF ASSAM ’9 EXURE -3
OFFICE OF THE CHIEF ENG{ER, P.%.D. (Roads), ASSAM, CHANDMARL,
| GUWAHRATI -3

[SSUE OF NOTICE TO PROCEED WITH THE WORK
No. CE/DEY/TB/319/Pt-1/1015-16/ Date 2016. -

To,
Sri Lalit Kr. Agarwala. ;
¢.0:- Barangabari, Dist:- Sonitpur, Assam.

Sub: - Construction of road from Hugrajuli to Khaubla Center (Ch. 0.00 M. to Ch.12000.00°M..)
under Fakhruddin Ali Ahmed Paki Path Nirmun Achani under Development of Specific Roads for the
year 2015-16, Package No.FAPNA/SON/Spl./04.

Ref. L.O.A.. No.CE/DEV/TB/319/P-1t/2015-16/4 Dated. 30-01-2016.

Dear Sir,

Pursuant to your furnishing the requisite performance security as stipulated in ITB
clause 34.1 and signing of the contract for the work *Construction of road from Hugrajuli to Khaubla
Center (Ch. 0.00 M. to Ch.12000.00 M..) under Fakhruddin Ali Ahmed Paki Path Nirman Achani under
Deveiopment of Specific Roads for the year 2015-16, Package No.FAPNA/SON/SpL/04” for the
contract price of Rs.1,75,64,692.00 (Rupees one crove seventy five lakhs sixty four thousand
six huudred ninety two) only, you are hereby instructed (¢ proceed with the execution of the
said works in accordance with the contract document.

e . ' Yours faithfully

Q'D’QE

TSP sk
. Chief Engineer, PWD.

Border Roads and NEC Works
: ' Chandmari, Guwahati-3, Assam.

Memo No. CE/DEV/TB/319/Pt-[/2015-16/ - A. Deted. 02} 49
2016. '
Copy to:-

1. The Commssioner & Spl. Secietary to the Govt. of Assam, PWD, Dispur Guwahati-6.fer
fayvour of information. B

2. The Addl. Chief Engineer, PWD (Roads), Tezpur Zone, Tezpur for information

3. The Superintending Engineer, PWD (Roads), Tezpur Road Circle,Tezpur for
ipformation . :

4, The Executive:Engineer, PWD, Sonitpur State Road Division, for information and
necessary action. Enclo. (i) Original Accepted Tender No.CE/DEV/FAPNA/201 -
16/@% of Rs.1,75,64,692.00 (Rupees one crore seveaty five laldss sixey four
thousand six bundred mimety two) only (ii) Two Nso. D.R. in original -

Rs.6,11,000.00 (N0.904563) & Rs.3,24,201.00(N0.0773310). A

Chief Engineer, PWD.
| Border Roads and NEC Works
p ‘_ Chandmari, Guwahati-3, Assan.




| AWWERVRE= Y
AFOVERNMENT OF ASSAM _

OFFICE OF THE CHIEF ENGINEER, P.W.D. (Roads), ASSAM, CHANDMARI,
GUWA;?ATI -3

-

ISSUE OF NOTICE TO PROCEED WITH THE WORK
No. CE/DEV/TB/319/1015-16/ Date 2016.

To,
Sri Suraj Agarwala.
Fatashil, P.O. & P.S. - Bharalumukh,
Dist. Kamrup(M), Assam

Sub: - Construction of road from Belsiri to Abhei Center (Ch. 5200.60 m. to Ch.12000.00 ) under
Faichruddin Ali Ahmed Pali Path Nirman Achani under Development of Specific Roads for the year
2015-16, Package No. FAPNA/SON/Spl/01. :

Ref. L.O.A.. No.CE/DEV/TB/319/2015-16/19 Dated. 30-01-2016.

Dear Sir,

Pursuant to your furnishing the requisite performance security as stipulated in {TB
clause 34.1 and signing of the contract for the work ‘Construction of road from Belsiri 1o Abhoi
Center (Ch. 5200.00 m. to Ch.12000.00 m.) under Fakhruddin Ali Ahmed Paki Path Nirman Achanj
under Development of Specific Roads for the year 2015-16, Package No. FAPNA/SON/Spl/01” for the
contract price of Rs.1,38,49,660.00 (Rupees one crore thirty eight lakhs foriy nive thousaad
six hundred sixty) only, you are hereby instructed to proceed with the execution of the said
works in accordance with the contract document.

© . Yours faithiully

Chief Engineer, PWD.
Border Roads and NEC Works
Chandmari, Guwahali-3, Assam.

Memo No. CE/DEV/TB/319/2015-16/2.8 - A. Dated. 834824 2016,
Copy to:- ' ' ‘
1. The Commssioner & Spl. Secietary to the Govt. of Assam, PWD, Dispur Guwahati-6,for
favour of information. ) . s
2. "The Addl: Chief Engineer, PWD (Roads), Tezpur Zone, Tezpur for information !
3. The Superintending Engineer, PWD (Roads), Tezpur Road Circle, Tezpur for *
ipformation . : s
4_The Executive Engineer, PWD, Sonitpur State Road Division, for information and
necessary action. £nclo. (i) Original Accepied Tender No.CE/DEV/FAPNA/2015-
16/G9  of Rs.1,38,49,660.00 (Rupees one crore thirty eight lukhs forty nine
thousand six hundred sixty) only (ii) One No. D.R. in original - Rs.6,92.483.00

(No.0773881).
ot
@()\C/\’Y“

Chief Engliaeer, PWD.
Border Roads and NEC Works

. [_‘9@@ ?g.»o Chandmari, Guwahali-3, Assam. -
g\ e ‘?




SNVERRE - &
. AGOVERNMENT OF ASSAM
OFFICE OF THE CHIEF ENGINTER. P.v/.D. (Roads), ASSAM, CHANDMARI,
GUWAHATI - 3

ISSUE OF NGTICE TO PROCEED WITH THE WORK
No. CE/DEV/TBA1YPYI015-16/ LA Date 2016.

TO, : . 4
Sri Surgj Aparwala.
Fatashil, P.O. & P.S. - Bharalumulh,
Dist. Kamrup(M}, Assam

Sub: - Construction of road from Batasipur to Abhoi Center (Ch, 0.00 M. to Ch.6300.00 M..) under
Fakhruddin Ali Ahmed Paki Path Nirman Achant under Development of Specific Roads for the year
2J15-16, Package No. FAPNA/SON/Spl/03.

Ref . L.O.A.. No.CE/DEV/TR/319/Pt/2015-16/5 - Dated. 30-01-2016.
Dear Sir,

Pursuant to your furnishing the requisite performance security as stipulated in ITB
clause 34.1 and signing of the contract for the work “Construction of road from Batasipur 1o Abhoi
Center (Ch, 0.00 M. to Ch.6300.00 M..) under Fakhruddin Ali Ahmed Paki Path Nirman Achani under
Development of Specific Roads for the year 2015-16, Package No. FAPNA/SON/Spl/03° for the
contract price of Rs.1,40,35,444.00 (Rupees one crore forty lakhs thirty five thousand four

hundred forty four) only, you are hereby instructed to proceed with the execution of the said
works in accordance with the contract document.

Yours faithfully

&)
Chief Engineer, PWD.
Border Roads and NEC Works
Chandmari, Guwahati-3, Assam.

Memo No. CE/DEV/TB/319/PY2015-16/ - A. Daied. (.21 gg{}zum.
Copy to:- : e
I, The Commssioner & Spl. Sectetary to the Govt. of Assam, PWD, Dispur Guwahan-6,for =
~ favour of information. . '
2." The Addl. Chief Engineer, PWD (Roads), Tezpur Zone, Tezpur for information o
3. They Superintending Engineer, PWD (Roads), Tezpur Road Circle,Tezpur for' .
jiformation : : 4
4, The Executive Engineer; PWD, Sonitpur State Road Division, for information an
necessary action. Enclo. (i) Original Accepted Tender No.CE/DEV/FAPNA/2015-
16/¢4 of Rs.1,40,35,444.00 (Rupces one crove forty lakhs thirty five thousand
four hundred forty four) only (ii) One No. D.R, in original - Rs.7,01,772.00

(N0.0773880). 5
Chief Engineer,\i\w D.
~gy L Border Roads and NEC Works

¢
WQ Chandmari, Guwahati-1, Assam.
- \“j ) . \@
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OVERNMENT OF ASSAM
w l:STFﬂif!’lCE OF THE DIVISIONAL FOREST OFFICER::
ASSAM WILDLIFE DIVISION, DOLABARI, TEZPUR
hone 0371- -2268054 (TﬁUFaX)

Email: dfg, wgwl(ugymaii com

Mo, B!WAWUEncrmchmenUZOi6/ .95&, ~5 5
A |

The Executive Engineer,

Date: 17/03/2016

Sonitpur State Road Division
Sonitpur, Tezpur

Subr  Comstruction of roads/bridges inslde the Sonai Rupai Wildlife Sanctuary
Rell 1, € mail received from PCCF {W) & ChlefWIIdlife Warden, Assam dated 15/03/2015
2. Cornplamt filed by Sl Dillp Nath {Reporter) dated 11/03/2018.
2. Range Officer Report via Memo No. SR/5%/PDW Roads/2016/51 dated 17/03/2016
Sir,

It has been brought to the notice of this office, vide the references mentioned above that
your office has been constructing roads ané bridges inside the Sonal Rupai Wildlife Sanctuary under
the schame “ FAKARUDDIN Até AHMED POKI PATH NIRMAN AASONI”. As per the record (in ref, 2),

12 Krns road from Hagrajuki to Khaofa, 8 Kms of road from Batasipur to Muriapur and 6 Kms of road

from Batasipur to Aboi centre is under construction, and, parts of which are falling within the Sonal
Rupai Wildlife Sanctuary.

Consequent to the complaints rece"wed the Range Officer, Kalamatl in his field Inspection
report (in ref. 3) stated that about 5 Kms of the road/ bridge constructlon, i.e., from the Lalbari
centre to Bogal centre via Khaola Centre fads Inside the Sonal Rupai Wiidiife Sanctuary.

The censtruction of reads and brfdges inside the Wildlife Sanctuary amounts to “Non-
forestry activity and mandatory permission from the Ministry of Environment and Forests, Gowt. of
tndia 1$ required for carrying out such activity as per the provisiens of the Forest (Conservation) Act,
1580, Even govt, agencies are llable for prosecution for viclation of the provisions of the afaresaly
act.

Therefore, this office would like to know whether mandatory. prior permission of The
Ministry of Environment and Forests, Govt, of India was obtained before startlng the construction
veork. A copy of the proposal as submitted and as approved may also be furnished to this office.

2 | S

Seannad with GamScanner



- | GOVILOF assAM

5 - OFFICE OF THE DIVISIONAL FOREST OFFICER
3 SONITPUR WEST Drysions TEZPUR
Mo AJEC Act, 19B0SWIO0ISI | | | Dt.

—j
Q

The Conservator of Forests, :
Northern Assam Circle, Tozpur, |

Sub - Public complaint regarding exacu{ioh ofdeve]opmental works inside Charduar RF/ Sanal

Rupai Wildlife Sanctuary.

Ref :- Your letter No.FGN.40/Misc/NAC/Pe111/1038-40 41.16/03/2016;

Sir,
' you that oD receipt of ihe

With reference to the above, I have the honour to inform hat of the
] oad Division, Tezpur inside .

:formation regarding construction of road by the PWD, Sonitpur _Stajte R P e
Charduar RF & Sonai Rupai wildlife Sanctuary, [ have immediately intimated to the Exccu/twe 51??:)[;:32
pWD, Sonitpur State Read Division, Tezpur vide this office Jetter No. B/FC A'ct,‘IQSOIS‘\?; ZOIR‘F/DS -97
dL.15/03/2016 with-a copy to you to siop the construction WOrks of the roads inside Charduar btma-l
Rupai Wildlife Sanctuary and violatign of Forest Conservation Act, 1980 & aiso 'askefi him 10 }:) \i?ll)“
necessary approval from MoEE, GOl as per guideline. Accordingly the Executive Engineer. D-
Spaitpur State Road Division, Tezpur vide his letter No.C/151 11R12015732§5 dt.18/03!%016 sloppc.d.l 1
works of the 3 (three) roads namely Higrajuli to Khabla center road, Batasipur to Maoriapur center mi\d
gnid Batasipur 1@ Abuoi center road umil! settled down the matter. A copy ot the Fxecuive Enginges ~ h‘_! e

aiongwith 11s enclosures are appended herewith for your kind perusal and needful.
This is for favour of your kind information and nECessary action.

i- st ted above _-..% &0 =
Englo iz AS SIS 222 g b RN

R S Va, : -
s , ol _ Yours faithfully,
Sz -
o D> 4E.. /
S S DIVISIONAL FOREST OFFICER !
Wil L e At SONITPUR WEST DIVISION X
AR LT TEZPUR

R iz .
s .

No.BJFC Act, 1980/SW2016/ 782/~ 2% bt 19/ 09/l &

. Copy to the Deputy Qo’[nmissioner, Sonitpur. Tezpur for favour of kind information, :ed

necessary actio e ‘ ) o
opy to the Executive [Engineer, PWD, Sonitpur State Road Division, Tezpur forkind

nformation with. reference to his letter mentioned above, He is requested to obtain necessary approval
from the Ministry of Environment & F’Icrest. Govt. of India as per guidelines of Forest Conservalion Act.

1980.

to keep strict vigil on the area to gheck any non forest activities inside R¥ area.

DIVISIONAL PURESRQFFICER
ONITPUR WEST DIVISION
TEZPUR

(2 ) Scanned with CarnScannar

Copy to the Range Officer Dhekigjut Range. Dhekiajuli for information and necessary .
action with reference to his letter No.DH/29/Reserved Faorest (Genl)/2016/74 dt.17/03/20 16. He is direted - <

a1 "
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; . OFFICEOF THE GOVERNMEN ‘
: “E OF THE Exric- SRNMENT OF ASSAM
EXECUTIVE ENGINEER:: PWD::SONITPUR STATE ROAD

AICHSTVRZ0VS 9777, DIVISION;: TEZPUR

To, /
v The Divisional Forest Officer

Wester

i Assam Wildli -

. ] ildlife Divisi
Dolabari, Tezpur. ision,

Date- VD/371L

- Sub.:- Constructi , .
ruetion of road /Bridges inside the Sonai Rupai Wildlife'Sanctuary.

Kefae 1)Your le -

2)) o r‘ ;-}:12 E?Z.BIXVAWU Encroachment/2016/254-55 dt. 17/3/2016 .
3 Lettes > .Ul {ll?l,dtd.UZI(JZIZDI 5 from the S.P.Sonitpur District addressed to D.C.Sonitpur
4 lJcn memo ND.S‘NL.15/20I4f!00,dld.02/02/20|5 from the D.C.Sonilpur Dist. ‘
Gir Letter mcmo.No, SNZ-15/2014/181,d1d.09/04/15 from the D.C.Sonitpur Dist.
tioned above, 1 am 10 inform yqu the fol!bwing points-

With reference to your letter No: men
r, Sonitpur, vide his letter memio

1) Works taken as per instruction of the .Deput issi
' h G the. y Commissione
Mo.SNZ.15/2014/100,d1d 02/02/20 {5 (copy enclosed) P

' 2) Roads are taken for connectivity o the new
sceurity (copy ©of felter NO.CBIZU]5/29!,d1cl.02/02/20'15 from 1

D.C. Sonitpur is enclosed).
3) No new roads are o

Y.atcha road. -
4) No bituminous works is being provided in the project.

5 1t is not known hat (he roads which are in question fall under reserved land.
Under such circumstances, you are requestec N.O.C.(No objection ceriificate) for

fy eslablisl1ed’§olice pickets. So, it is the maiters of
he S.P.Sonitpur Districl addressed 10

be constructed, Works are purely repairing/improvement nature on existing

[ kindly to issue

repairing (he roads namely= : .
pur (3) Batasipur 1o Abhoi Center

(1)Hugrajuli 1o Khaubla Center (2) Batasipur 10 Maarin

Considering security of innocent people-i
v our kind consideration in this regard is requested.

Enclo:- AS ander reference §1.2,3 & 4.
. Yours faithiully

(AK. utta) .
Executive Engineer, PWD !
Sonitpur State Road Division, Tezpur,

Mcmowo.cnﬂ|f1uzr;|5/7'53\7’ﬁrﬂ o - ogly pate- 19/311¢

Copytu -
(1) The Deputy Cotnmissioner, Sonitpu
is urgently require 10 complete the repairing wor
mentioned under Ref. =4Nos. o
(2) The Superintendent of Police, Sonitpur District, Tezpur for favour
Encl- Copy of the letier mentioned under Ref. =4Nos. _
(3) The Superiatending Engineer, PWD, Tezpur Road Circle, Tezpur for favour of kind in

nclo:- Copy of the letter mentioned under Ref, =4Nos.
(4) The Asstt. [xccutive Cngineer,PWD Dhekiajuli State Road Sub-Divn. for information
{5 Sri Lalit Kr. Aganwala, Contractof for information. He s asked to sfop the wcrkf‘

Center™ until maller is seltled down.

() Sri Kulen Hazarika, Contractor
Center™ until mater is seltled down. _
formation. He is asked to stop the work “[3atasipur 19 Abhai Center”

(7) Sri Suraj Ayl Contractor for ini
antij matter 15 seitfed duwn . -
(AK. Dinlay” .

T

r Di;tricl, Tezpur for favour of Lind information & necessary action. It

ks before monsoon started, Encloi- Copy of the letter

of kind information & necessary action.
formation.”

& necessary action.
‘Hugrajuli to Khaubla

for information. He is asked to stop the work “Batasipur 10 Maoriapur

Execulive En.gineer, PWD
Sonitpur State Road Division, Tezpur

@ | 's;cannedwilh'car.r‘;;;nner o

—
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PAMVEXURE~ G

| GOVERNMENT OF ¢

OFFICE OF THE DIVISIONAL 1S

L . NALTQ FICER:!

_ WESTERN ASSAM WILDLIFE DIVISION%&%FBARL,TEZPUR ,

; Phone: 03712268054 (Tel/Fax) w (@gmail.com -

Mo BAVAWL/Encroac ' '
\ ncroachiment/2016/ 919 --]Z[ Date: 10/03/2016

‘The Executive Engineer,
Sonitpur State Road Division

} Sonitpur, Tezpur o ,
sub:  Construction of roads/bridges inside the Sonai Rupal Wildlife Sanctuary.
Ref; 1. Your letter Mo. C/1511/R/2015/3278 dated 19/03/2016
2. Complaint filed by Sri Dilip Nath (Reperter) dated 11/03/2016
3. E-mail received from PCCF (W) & Chief wildlife Warden, Assam dated 17/03/2016
Sir,

signed would like to bring to your kind

980 no state government or authority
f central government. The

_ With reference to the subject cited above the under

notice that as per Section 2 of Forest (Conéérvatlon) Act, 1

chall use forest land for non forest purpose without the prior approval o

repairing and Imprevement work of roads.Inside the:Sonal Rupai wildlife Sanctuary also amounts to
to'lssue any N:O.Cin

non forestry activity and hence the office of the unde_r,s_igned-ls not authorised

this regard.

you are requested o obtaln the mandatory permission from the Ministry of
¢ carrying out the repalring and improvement works of
“The guidelines and the details for the same can be

Further,
Environment and Forests, Govt. of India fo
roads inside the Sonal Rupal Wildlife Sanctuary.

obtained from the office of the undersigned..

ction.
Yours faithfully,

(Rohlni Ballave Saikia)

Divisional Forest Officer
Western Assam Wildlife Divislon

P R

This is for your kind information and necessary a

Copy to:

1. Deputy Commissioner, Tezpur, Sonltpur for her kind Information and netessa_ry action

please. .
2. superintendent of Police, Sonltpur, Tezpur for her kind Informatlan nlease.

N, B0, WEIANE

,@Qz _ '_
(%HW ﬂszz/%g/z/?, | ' l ///
Mitonal, Forest Offlcer

Gﬂl 'P‘ = -
?’b‘-‘ L.
- ‘J)FB . QJ‘ -EWL‘ET ' |

o \N \o _
N {22

o
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i ‘ | _ _ _ _ ,
, 5'1%,23-‘ “Dg;/ij\ . GOVERNMENT OF ASSAM I
:'"/'{;’.:U; - loli‘r:l( OV DIVISIONAL FOREST QFFICER:
. < STE ASSAM WILDLIFE DIVISION, D¢ TE;
. ) , . DOLABARI, TEZP
e T 0371-2208054 (TeliFax) l"”/‘l o 5 i
o Email: dfo. wawbiemail.eom

A y
S NoBAVAWL Bncraachmeni/2016! 34 — 44 Daic: 0570472016

To,

-~
\/The Executive Engineer,

Sonitpur State Road Division
sonitpur, Tezour

Sub:  Show cause notice under section 9(1) of Forest (Conse'rvation).Rules. 2003 for

violating the provisions of Forest (Conservation) Act, 1980

Ref: Your letter No. C/1511/R/2015/3278 dated 18/03/2016°
.Sir,

With reference to the subject cited dbove, it is intended to brir_ag to ygu: kIOTJCIf'
information that, in your letter (in reference above) you have men"i.tifaned L: :load
departnient has laken up the repairing and improvemen_t works on ex_lst.mg Kaetrf iiry "
as per Lhe instruction of the Deputy Commissioner, S.omtpl{r. Qn .preflmmary\ q '
was found that the part of the roads fall within the Soni Rupal wildlife Sanctuary.

In this regaed, it would be pertinent to.mention_ t.hat the= worchs talﬁg_ﬁze%aggﬂ;

© department has led to the violation of violation of section Z.Of‘the orest. ut A

Act. 1980. Therefore, this show Cause noti(':e of 60 days'rs 1ssu_ed tot 'yzz.ldeo g i

ppportunipy for you to explain the work__s.carrled out by.you: departmen fi?d tahiensston.auu
Rupail Wj diife Sancluary and as to explain why complaint should not he filed ag y

‘ITEEEW for violating the provisions of Forest (Conservation) Act, 1980
! / - H .

further, under the Section g(2) of the sald rules, you are requested to furnish within a
fortnight the complete details and documents related to the foliqwnng. ‘

¢ 1. Under what scheme/project was the existing katcha road made? Since, as per our
| recards there are no forest roads in that area.
2. Wnder what scheme/project was the repairing and mal
“in the existing Katcha road? |
3. Whether mandatory prior permission of Govt, gftndia was obtained before .
starting the construction work? :

4. A copy of the proposat of the scheme/project as submitted and as approved
should be fumished to this office immediately. ‘

nterance work carried out

This is for your kind information and necessary action

! B . Yours faithfully,
I' B (%’}‘w\b
, S | /s\“/\
: . {Rohini Ballave Saikia)

e Divislonal Forest Officer
_ . Western Assam Wildlife Bivision
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AMVEXURE~ G (éﬁ

: GOVERN ‘
. , OFFICE OF TH - MENT OF A
' E EXECUTIVE ENGINEER:: P\:\stoﬁr;low iTPUR STATE ROAD
| DIVISION:: TEZPUR
‘No. CISTUR2016/45 -
‘ o Date-2/4/16
g Ta,

The Divisionai Forest Officer,
Western Assam Wildlife Division
Tezpur. ‘

Suby.o- eal - . e L
.- Mandatory permission for carrying oul repairing and improvement of roads inside Sonai Rupal

Wild life Sanctuary. -
Ref.:-  Your letter No.B/WAWL/ Encroachment/2016 di. 30/03/20106

guidelines

Sir,

with reference Lo the subject cited above, you ate hereby requested 10 supply the
roads in forest

oul repairing and improvement of

and details for obtaining permission for carrying

area.

sted.
vours faithfully,

(A ulta)

Executive Engineer, PWD

| nitpur State Road Division, Tezpur
\
A Datei- B/4/18

v, for information.

Vour early action is requeé

Memo No. C/151 1RI20161 4G
pWD Dhekiajuli Stale Road Sub-Di

! | Copy 1o - The Asstl. Executive Engineer,
(AK. Ditta)

Exccutive Engineer, pPWD

Sanitpur Slale Road Division, Tezpur
%P«I‘k




a ¢/ Memo No. )

| . GOVERNMENT OF
oFFICE OF TH : T OF ASSAM o
£ EXECUTIVE ENGINEER:: PWD::SONITPUR STATE ROAP
DIVISION:: TEZPUR TATEROA

/;W -
Al

- L

o, G151 VRIZOLE 76
Date:- ROJS/1 6

To,
The Divisional Forest Officer,

Western Assani Wildlife Division

Tezpur.
ation)

stry purpose under Forest (Conser¥

Sub.- TrOCess for Diversion of Forest L -
and i -
PS80, or Nou- Fore

No.BIWAWL ,EncronchmenUZ_O16'/254-55 dt, 17/03/2816,

Ref- Your letter

Sir, ‘
t cited above, [ jave the honour (o submil herewitlt Form-! for

with reference 0 the subjec

name of roads given below)

NQC for construction of Road (
\aubla Centre.

1) Road from Hugrajuli to Kl
sipur to Muriapur.

2) Read from Bata
sipur to Ablioi Centre.

H Road from Bata

 of the

ULy Commissioner, Sonitpur

Roads have been takei a8 Jesired by the D
established Police Pokels.
aded Google map i

wildlife Sanctvary.
NOC to. construct Gravel .

Limprovemen
connectivity to the newly

g here that from

d lies wilhin Sonal Rupai
ly to give necessary

District 10 provide |
1t is.als0 mentione is observed that anly
Jaubla Centre Roa
‘ d one. S0,
t of view.

gard is requested.

the down lo
Proposed roats will not,

Hugrajuli to K
Black Toppe

ﬁg security poin
action in this €
1 along with Map. .

Yours [aithfully,

(K Y

Executive Engin
' eet, PWD
Sonitpur State Rond Division \X‘Eﬂb

, ur

@g@” Date- R0/ M ¢

D, Tezpur Road Civole, Tezpur forfavour of

constructed you &te requested kind
sideri
vour early

Enclo:- Format-

Road con

1511/R/2016/ ATT

~The Superintending Engineer, PW

Copy 0~ !
information. .
A.
(AR gV

Exeeutive Enginee; PWD

onitpur State Road Diyigian - ,
gf\é\\b 'on, Tezpur
D ) Seanned with ComScanner




) | _ - SIIVERURE - /"

GOVERNMENT OF ASSAM - "'
o OFFICE CF THE DIVISION L, Fi i
= WL FOREST OFFICER:
I !
¥ WESTERN ASSAM WILDILIFE DIVISION, LOL*\BAR] TEZPUR
s 0L gir 1-2263054 (Y‘:l”‘ﬂX) l . Email: ;j[’@ “ 1\’*’1‘”'11'113 J!D

wo W AWLY PnuodLhmem/Z)] 591-53 | 3 Iﬁate:1!?;‘()5!’2(-”(T

o
\/ Ty e

Uhe Tyvecotive Tnuneet,

Sunitpur Stage Rocd Division
Sonitpur. Tezpur

Sub: Process for diversion ol Forest land for non foresiry purpoge under Forest

(Conservation) Act, 19%0
Ref:  Your letter Na. C/151 1/R2016/376 doexl 2110315
Sir.

witl reference 1o lhe subjuct cited 130ve | would like to loform you that the prop()‘will
cubmitted by your officz for the divasion ! n” forset and for non forgstry purpose 1
incomplese. In this ey ard you ue requirgd 10 8 submit in ceils, digiiss xl geo rt.le.rem :d mFO_
man showing the diversion arca, the total area propased [or diversion, the justification a1
choosing the forest ared, she a0 anc. objectise ¢ £ the proposed project. the cost and vulay.
FRA (.ULg[lLulc? a5 per prescribid forraat. For oy assisiunce you may conmct the offiee af the

wedersioned. tnformation s alsy availeblz at he MpEF waosits (‘&'.‘3"__.._-\"-”1'-‘@-1-'“——-”‘u’m]

| {Further it is reiter ated that the cffiee of the undersigned is not authinrised Lo issue any
~OC in this regard and hencs youw are requisstacd not lo carry out any kind of non foresiry
qeliviy uatll mandatory ])G.ll'l'il‘-»bh')ll is motained foro lh" Government ¢f India. The matter
Jpochd be ghven top priority ard iromediate eompliar e isrequestied [rom your end, sinee it
violytes ihe various. provisions ol The F{n.aq Canservation Act, 1080 dud The Wikdlite
L'i‘rme“:‘t'mn) Act, 1972

This is for vour kind infarm ation anc, agegrsary actior.
PSR = Your: Lzilhfully.

/ .
o448, dhsarsng o BB % .

Mcrs%)%&w?m& —?\/‘;@fqi Q%}y

o

AEE (O% aiinjuld O - (Rohini Ballave Saikja)
' - A e Divisional Fores{ Office,
P‘g Fdee maeorn - Western Assam Wildlife Divisigy

AeHev "R Unonldodion BIFO . '
Wenbers Assam Wl Locfe Mvimon -

T
(2¢)

- "

Scanned with CanScanner




o AMENRE- 12

, GOVT. OF ASSAM
OFFICE OF THE DEPUTY COMMISSIONER
- SONITPUR: ' TEZPUR.

Voo SOM, 3972001-12/991 ‘ Dated Tezpur, the 27™ Feh 2012.

i
U

The Principal Secretary to Hon’ble CM, Assam
Dispur,Guwahati-6. -

by r' Encroachment of Sonai Rﬁpai‘ Wild Lifc Sancluary,
ot CMs Office U/O Nn. CMO/04/2011/339 ded, 8" Feb 2012.
A
Madam,

- -

With reference to the above subject and in respect of the petition submitted
b Sri Dilip Nath, Vill-Panchnoi, P.O.~Hugrajuli,District-Sonitpur, Assam . I-have the honour
fo mlorm you that the presence of encroachers in the Sonai Rupai Wild Life Sanctuary is a
reahiy In fact. not only Sonai Rupai Wild Life Sanctuary but also in other Reserve Forest
bove wveas are under encroachment and thesg encroachmerit are: going on for Jdst several years,
AU present there are about 2 (two) lakhs Such encroachers in forest aress in the district.

. It 15 also fact that some EGS Centres were established within these RF in
vreder wo cover the population under: universalisation vt the elententary etucation through -
vuha siksha Abhijan (SSA)Y

Itis also fact that -these enetoachers being Indiah citizen & ordinary resident
at the district are entitled to voting rights. Also no eligible voter can be left out on the
crommd - of  being  encroachers and according'y the name of these population to got inte.-
Flctaral F#‘nlls. As pei guidelines of the Flection Cominission of India (ECT) poiling station
Dot B het up within 2twe) km reach of voters. Thus, in the process some polling
clabions avere also setup inthe RF/ Wild Life Sanctuary Juring Jast elections.

I view of this. i is submitted that (his issue of inclusion of the namcs of
lorest encroachers in the voter list and establishment of poljog station within RF arca will
e etiled only it Forest Depti. eviet these: encroachers fron: the fores( areu.

This s fer favour of your kind information and necessary action.

oo

Yours faithifully,
Sd/-
(T.C. Sarma)

Deputy - Commissioner
Sonitpur,Tezpur:

Siemo Mo, SCM. IONNTI-12/991-A - Daled Tezpur. the 27" Feb 2012,
a :

|
IR A C TR

St Dilip Nath. Vil -Panchod. PO .-Hugrajuli,” District-Sonitpur, Assam  for

mftormation. e

' (T.C. Sarma)
*Deputy Comauissioner
Sonitpur,Tezpar,
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PANEXORE- ] 2

=
GOVERNMENT OF ASSAM

GOVT OF ASSAM
OFFICE OF THE PROJECT DIRECTOR, ITDP, TEZPUR
SONITPUR::ASSAM

No: ITDP (T). FR Act/06 RTI.500/2022-23/ £ £ 4o Date:-..[Q/OQ/Z_o 27 .
To,

Shri Dilip Nath

Member, Aranya Suraksha Samiti, Assam
RTI Worker

Vill- Panchnoi

P.O- Hugrajuli-784507 via Mazbat

Dist- Sonitpur (Assam)

Subject: Reply of RTI Application No: 313/50/22-23(A) 774 dated: 30/06/2023

Sir,
With reference to the subject cited above, I am pleased to attach herewith the reply to
your RTI Application No: 313/50/22-23(A) 774 dated: 30/06/2023.

Reply to Q-1:- Kindly find the attached document herewith this letter as Reply to Query No.1

;\L ~

PrOJcct’Dtrector
hltegrated Tribal Development Project (ITDP)
nitpur (Ass% ) el

?«:ox 11}3\ OeN- i

’s \ Q¥ N
iz 3%1‘;\;‘. ESi




SAWIRVCE- 3~

ary

M rOREST RIGHT ACT.2006 HILD ON

LEVEL COM AITTEE O
SS‘.DNER,SONiTPUR.

TG OF DS TRICT
LPUTY COMMI

crr FOTIBTR €F THT

S TEE e

Pyle
HRRN

Cpes g, AN, Deputy Cammissioner & Chaieperson DLC, FliAct,CS Sonitpuf
r Secretary oLC, FR

lTD?,Tezpur,Sonitpur Membe
Act'0.511

Sarma, ACS, ADL and /e Projeat Directar,

Shanr, DFO. MNarthern Assam wild tife Division,Tezpur .

nur West Division,jeipur .

Cwananda Opha ACEH, Sonit
Couapat Oha ALS, ABC Conitnur .
< 7. falunan, ACS, SDWO, Tezpur

o wmea Timungpt, 2PG Gingia Member FR. ACL
a Basumataw,ZPC, Kalabari, Member FR.ACK

o irrasant
oti Das , ACE, Sonitpur East Division, piswanath Chariali .

o T Y

Tha pepling was presided over by SriM.K. Deka, IAS Deputy Commissicner . sonitpur &

‘son of DLC FR Act’ 2006,

voten Sarma, ACS, ADC, Sonitpur
the members present in the mee

ezpur R Member Secretary of
ting and explained in detail

L"A.n.';ﬁv:

St i/ Project Director, ITOPT
st Level Committee Jwelcome ail

choars thie siting of the meeling .

discussed and examined the decision taken under resolution of

SOLC) meeting of Tezpur heid on dated 10/01/2011 and
fatctaiof21,515 individuat and communily .

At the outset, the committee
. %.1-Divisional Level committee {
ee rejected the ciaim o
amined aflissues and following facts Emerges.

ceeeab Fee approvat for

1, 2017, where the committ
e enmivtes there atter ex
T ieetr e

i i sw bt

o .\'\% forest clams of any individual and community,hence there s U pe ety @ L
N district level.
o _ . ‘w {ir) There is no appeal petition filad Ly any individual or cammunity during the
7 u"f;'-: stipufateg time against the decession of sub-divisional tevel committee,
o The District Lavel Commitiee sfter threadbare discussion and examinalion
Too L Ltaliissues and 3lso keeping in view the judgement of Hon'ble Guahati High Court ©50483/08
drd 22/10/09 and 1840/08 Dud. 22/10/0%9 accentad the decision of the sub-divisional levet

consatiee and resolved 1O appise the Governmeant accordingly.

Sd/-
Deputy Commissioner,
Sanitpur, Teipus
Chairman , District Level Committee FR Act, Somipur

i
4

LY
“\\ \\\\" b,
i
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PIVENRE /3

Dated -2 3}01”5’

L n g the Chief Secretaty 1o the Government of Assam, Dispur for favour of kirjd
appnsel 10 the Chiet Secretary . Assam

ammissioner & gacretary 10 the Goverament of Assam., Forest & Environment
Department Dispur for favour of kind information.

3.The Commissioner (o the Government of Assam, wpT & BC Department Guwahal for

ur of kind information.

principai Conservator of Forests & WOFF, Assam, panjabari, Guwahati-38 for favour of
Kind information. )

5 The Commissioner, North Assam Division, Tezput, for favour of kind information.

&, The Depuly Commissioner, Sonitpur, Tezpur

7. The C

onservator of Forest , Northern Asasam Circle, Tezpur for information.

Divisional Forest officer, sonitpur , Waest Division, Tezpur for informaticn.

o 1he Divisional porest officer, sonitpur East Division, BNC for information .

10.The Divisional porest officer. Western Assam, wild life Division, Tezpur for igformation.
/"',

11. Al members of the Distnct Level Committee . e

Sy A Depevtor

ITDP, Telpuw!
&
nember Secretary, DLC ER. Act.06 Sonitpur

A

N L LR




- PMEXEE-/3 (Y1)

Minutes of the review ‘méktipg,on forest right Act, 2006, held on
{412 /2.018 at the Conference Hall of Circuit House, Tezpur.

TMemberg  present: . “ ,

/  hoendan Brahma, Hon'ble Minister, Tourism and WPT & BC etc: , Assam.
, Manoj Kr. Deka, IAS, Deputy Commissionet, Sonitpur,Tezpur . o
J ‘ _chio ajyoti Ozah, ACS, ADC, Sonitpur. ‘

';T._ K] en Sarmah, ACS, ADC & In charge, [TPD, Tezpur.

5o fan) it kowar , DFQ, Sonitpur West Division

. fomKaj Sarma, DFO, Western Assam Wild Life Division.

7 Pnaiiaj Chamuah, ACS, Circle Officer, Tezpur Rev. Circle & In Cahrge, SDWO,
- TEZFUR
¢ Hur']y0 Kamal Bora, ACS, Circle Officer, Chariduar Rev. Circle.

£ S5a b})asachi Kashyap, ACS, Circlg Ofticer, Dhekiajuli Rev. Circle
O Lomelt-Amtara Sen, ACS, Assistant Commissioner, Tezpur
1. Smti. S. Hazarika, DSWQ, Sonitpur, ‘:Tezpur.

12. Sri Prabhat Das, Inspector of School & DEEO , Sonitpur District Circle , Sonitpur,

Tezpur.
3. Sri Sanjoy Das, Junior Enginger,'SSA,“;onitpur, Tezpur.

s 1d. Sri R.N. Brahma choudhury;?DfPRO,
15, Sri Prasanta Boro, Gel. Secy. Boro 'Sahitya Sabha, Tezpur

zpur

- 16. Sri Pakhi Ram Basumatary, C(‘:-Ordihator, FRC, Sonitpur
17. 5ri Sambaru Muchahary, Rangapara,
s 18, Sri Lenin Basumatary, Dhekiajuli
« 19, Sri Sambar Basumatary, Dhekiajuli.
520, Sri Indra Kt. Basumatary, DBSS, Sonitpur
+ 21, Mr. Gayari, Sivapur FRC. . .
i 2. Sri Sailen Basumatary, Ex. Member , SDBSS ;
423, Sri Binanda Basumatary, Secy. No.2 Santipur FRC, |
. 24, Sri Niren Muchahary, Agopur FRC.

The meeting was chaired by "Srli_:r_C,f}_l_ach_lgg Brahma, Hon'ble Minister, Tourism __ ___ __ .
and WPT & BC etc. Assam. '

At the very outset Sri'Manoj' K#. Deka, 1AS, Deputy Commissioner, Sonitpur
and chairperson of District Level Committee, Forest Right Act,20006 -extended his wamn
welcome to all the esteemed member present, ? ' ‘

The Deputy Commissioner & Chairperson of District Leve! Commiitee on
implementation of Forest Right Act,2006 detailed on the resolution taken in the last meeting

~,

e,
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HOVE R&MENT OF ASsAM
CFEICE OF THE DIVISIONAL FOREST OFFICER

5

/ SERTIRN ASSAM WILDLUIFE DIVISION -~ DOLABARI . TEZPUR

71 .

‘ S A BV 3. U ARG ekl st
Oated 37 Juiy, 2019,

E A b (/201943940

o oty

§g i

E!ﬂ_: ] . . :

: e of ron e Supcere Coun orders gated 13.02 2019 & 2B.0D.2019 in Wit Perin on
5L oathers —«\:s MC!EF & others wsubmfwmn of rE‘QE}ﬂ o

;h "-:?{":ﬂ_%f} \q"’:fé!'{if'iff“ F;f’
rorvre Uourt by Forest Survey of h*d!a - mg

fion Forest Righe "’GOE: 0";’?* L dated 27 .06. 201‘3

the subject oted above, haw the honaur to’ furmsh the faﬂowmg *xfmmatmn

e above rﬂft"s S d fetter

= “':f} ERE Fl’d ‘ﬁr Wi

L

‘-’ﬂud.}‘ Fy WJLI‘ H'}t oo
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of deforestation and elephant habitat loss and degradation are because of illegal
encroachment by humans of the natural habitats, resulting an ever-increasing
pressure of human development are def)letion, degradation and fragmentation of
habitats, loss of corridors and an increased human-animal conflict.

Copy of the assessment report is annexed
herewith and marked as ANNEXURE-A.,

I am a social activist, environmentalist, conservationist, preservationist, citizen of
India, and a permanent resident of the Sonitpur district in Assam, as such | am
entitled to all the rights, privileges and protections guaranteed under the various
provisions of the Constitution of india and any other laws framed thereunder. | have
been raising voices against the illegal encroachment, settlement of certain class of
population in the reserved forest area in Sonai Rupai Wildlife Sanctuary,
construction of roads and schools in the reserved forest without any prior approval
of the Central Government, which are highly illegal, mala fide, and contrary to the
established provisions, mandate and scheme of the Forest {Conservation) Act, 1980.
I am contending that there has been a purported exercise of malpractice amongst
the officials of the P.W.D. (Roads) Sonitpur State Road Division, Tezpur and also, the
State Government wherein, without any approval of the Central Government and
only, on the direction of the Deputy Commissioner of the Sonitpur district, roads
were being constructed inside the reserved forest Sonai Rupai Wiidlifé Snactuary. |
am basing such malpractice in a chronological manner on an application filed under
the Right to Information Act, 2005 bearing Ref. N0.49/2019-20/636 (B) dated
15/06/2020 to the State Public Information Officer, Executive Engineer P.W.D.,
Sonitpur State Road Division, Tezpur. | was shocked to see that such illegal practice
instead of several intimations from the Divisional Forest Officer, Sonitpur West
Division, Tezpur vide various communications sent to the Executive Engineer, P.W.D.
{Roads) (Which will be appended as ANNEXURES at latter part of this application)
there was no approval from the Central Government to the concerned department,
for carrying out such construction works.

i also filed an RTI:Application, bearing No. 313/50/22-23(A)
774 dated 30/06/2023, to the Project Director, Integrated Tribal Development
Project (ITDP), Tezpur, Sonitpur, wherein it came to light that ‘under resolution of the
Sub-Divisional Level Committee (SLDC) meeting of Tezpur held on dated 10/01/2011
and 09/01/2017, where the committee rejected the claim of total of 21,515
individual and community.” Further, it is also discerned from the Minutes of the
Meeting of District Level Committee on-Forest Right Act, 2006 held at the Office
Chamber of the Deputy Commissioner, Sonitpur, on 14/8/2018 ‘the District Level
Committee after threadbare discussion and examination of all issues and also
keeping In view of the judgment of Hon’ble Gauhati High Court in WP {C) 5043/08
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dated 21/10/09 and WP(C) 3840/08 dated 22/10/09 accepted the decision of the
sub-divisional level committee and resolved to apprise the Government accordingly.”
It is also shocking that ag per the ‘ Minutes of the Review meeting held on 5"
October, 2021 of Forest Right Act, 2006,2_ ‘Out of total 44067.77 Ha. Reserve Forests,

Area under
encroachment
(in ha, Approx)

Total area
{in Ha)

Percentage  of Approx.  No. of Population No.
encroachment household/hutments Approx

91.39% | 22,500 [ 105000 |

enumeration of encroachers, The then Conservator of Forests, Northern Assam
Circle, Tezpur also requested the Deputy Commissioner, Sonitpur. to stop the
enumeration  of encroachers  vide  pjs letter  number FGN/13/
Encrodchment/SW/O4/6158—62 dated 01/11/2004. But, the encroachers were
enumerated and they glso casted their votes in the Assembly Election, 2006.
Further, this office also requested the Deputy Commissioner and alf concerned
authorities vide Jetter no.8/Election/4472.78 dated 1/08/2006 not to allow
formation of Village Panchayat is encroached areas of reserved forests of Sonitpur
West Djvision, Tezpur, but no Fruitful result has come out.

Moreover, this division falls under Sonitpur Elephant Reserve,




elephants by construction of dwelh'ng“ houses, Angandwadi centres, religious
institution, setting up of Mobile Towers etc. disturbs the age old migratory route of
the elephant and resulted in the present scenario of man-animal conflict.” It was
also requested by the Divisional Forest Officer, Sonitpur West Division, Tezpur that
at the time of the verification process during 2009-2010, the claims of the
encroachers/claimants under the Forest (Conservation) Act, 1980, were rejected by
observing the due process of law as stipulated, and since their claims were rejected,
and no other reason their claims were to be verified again. The illegal activities of
encroachment in the Sonai Rupai Wild Life Sanctuary, it was recorded that about 2
(two) lakhs encroachers in the forest areas in the district. The then Deputy
: Commissioner of the Sonitpur District had also stated that there were EGS Centres
were established within the areas of the reserved forests ‘to cover the population
under universalization of the elementary education through Sarbha Slksha ABhijan
(SSA}. In that, it was also submitted by the then Deputy Commissioner that ‘issue of
inclusion of the names of forest encroachers in the voter list and establishment of
polling station within RF area will be settled only if Forest Depptt. Evict these
encroachers from the forest area.’
| am appalled by such patent illegality that 1 have been left with no
other alternative, but to write this abplication. | am highlighting the patent
illegalities, and as | am aggrieved by the actions of the state authorities, | have
formed a legal right to prefer this application for kind consideration, and request
that prompt and zealous action on your part. The illegalities are detailed herein
below: ' '

1.Permission and construction of illegal roads:

a. 27/01/2016: The Office of the Additional Chief Engineer, P.W.D. (Roads), Tezpur
vide communication no. ACE/T/CS/SSD/04/2016/11 dated 27/01/2016 issued Letter
of Acceptance to one Sri Kulen Hazarika, notifying that his Bid dated 19/01/2016 for
the “Construction of Road from Batasipur to Mouriapur Centre (CH.600 m to Ch.
6300.mmm Under Dev. Of
Specific Roads for Year 2015-16 under Sonitpur State Road Division for contract price
of Rs. 83,74,210/, which the Department had accepted.

A copy of the said Letter of Acceptance

for the “Construction of Road from
I ' . Batasipur to Mouriapur Centre” is
| annexed herewith and marked as
ANNEXURE-1.
b. 2/2/2016: The Office of the Chief Engineer, P.W.D. {Border) Roads and NEC
Works, issued an instruction to proceed with the execution of the improvement of
road Tarajuli to Dayalpur (Ch.4400.00 M to Ch.9100.00 M & from Ch.9400.00 M to

| | 4
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Ch.11000.00M} under the Fakhruddin Ali Ahmed Paki Path Nirman Achani under the
Development of Specific Roads for the year 2015-16, for the contract price of Rs. 1,
34,36,360.00/- to one Lalit Kr. Agarwala. The same authority also issued an
instruction to proceed with the execution of the construction of road from Hugrajuli
to Khaubla Center (Ch.00M to Ch.12000.00 M) Fakhruddin Ali Ahmed Paki Path
Nirman Achani under the Development of Specific Roads for the year 2015-16 for
the contract price of Rs. 1,75,64,692.00/-.
On the same day, the said authority, issued a notice to proceed with the work of
construction of road from Belsiri to Abhoi Centre (CH.5200.00m to Ch.12000.00m)
under the Fakhruddin Ali Ahmed Paki Path Nirman Achani under the Development of
Specific Roads for the year 2015-16 for the contract price of Rs. 1,38,49,660.00/- to
one Suraj Agarwala. Furthermore, the Office of the Chief Engineer, P.W.D. (Roads)
also issued notice to proceed with the work of construction of road from Batasipur
to Abhoi Center (Ch.0.00M to Ch.6300.00M) under the Fakhruddin Ali Ahmed Paki
Path Nirman Achani under the Development of Specific Roads for the year 2015-16
for the contract price of Rs.1,40,35,444.00/- to one Suraj Agarwala.
| Copies of the issuance of notice to
proceed with the work of the
improvement of road Tarajuli to
Dayalpur {Ch.4400.00 M to Ch.9100.00
M & from Ch940000 M to
Ch.11000.00M) are annexed herewith
and marked as ANNEXURES-2, 3, 4 and
N
c. 17/03/2016 to 20/09/2016: On 17/03/2016 the then Divisional Forest Officer,
wrote a letter to the Executive Engineer, Sonitpur State Road Division, that there had
been construction of roads and bridges inside the Sonai Rupai Wildlife Sanctuary
under the Fakhruddin Ali Ahmed Paki Path Nirman Achani under the Development of
Specific Roads for the year 2015-16, and as per the record of 12 Kms road from

Hagrajuki to Khaola, 8kms of road from Batasipur to Muriapur and 6kms of road
from Batasipur to Aboi centre was under construction, and parts of which are falling
within the Sonai Rupai Wildlife Sanctuary. Complaints were also received, and the
Range Officer in his field Inspection report stated that about 5 kms of the
road/bridge construction, i.e. from the Laibari centre to Bagai centre via Khaola
Centre falls inside the Sonai Rupai Wildlife Sanctuary and such constructions,
amounted to “Non-Forestry” activity and mandatory permission from the Ministry of
Environment and Forests, Govt, Of India is required for carrying out such activity and
even, the Government agencies are liable to be prosecuted for violation of the
Forest (Conservation) Act, 1980. The Divisional Forest Officer sought whether such
prior approval or permission was taken from the Central Government.




A copy of the enguiry sent by the
~ Divisional Forest Officer sent to the
| Executive Engineer on 17/3/2016 is
~annexed herewith and marked as
- ANNEXURE- 6.
18/3/2016 and 19/03/2016: On receipt of the said query, the Office of the
Executive Engineer, P.W.D., Sonitpur State Road Division had specifically stated “1.
Works taken as per instruction of the Deputy Commissioner, Sonitpur, vide his letter
memo. No. SNZ.15/2014/100, dated. 02/02/2015.
Copies of the said reply are annexed
herewith and marked as ANNEXURES-7
and8.
19/03/2016, 30/03/2016, 8/4/2016, 20/05/2016, 27/05/2016: On 19/03/2016, the
Divisional Forest Officer on receipt of public complaint regarding execution of
development works inside Charduar Reserve Forest/ Sonai Rupai Wildlife Sanctuary,
wrote to the Conservator of Forest that he himself immediately intimated the

Executive Engineer, P.W.D. about whether the works of the 3 {three) roads namely
Hugrajuli to Khabla centre road, Batasipur to Maoriapur cnetre road and Batasipur to
Aboi centre, necessary approval from the Central Government, i.e. Ministry of
Environment and Forest was obtained. |

On 30/03/2016, the Executive Engineer asked the Divisional Forest
Officer to issue No Objection Certificate as regards the construction of the three
roads, and the Divisional Forest Officer, stated that he had no authority to issue any
NOC and as such, issuance of it would be violative of the Forest (Conservation) Act,
1980.
On 5/04/2016 the Divisional Forest Officer asked the Executive Engineer under what
scheme the existing katcha road being made, repairing and maintenance work
carried out in the existing katcha road, mandatory Central Government permission
acquired or not, and on 8/4/2016, the Divisional Forest Officer was asked by the
Office of the Executive Engineer to provide for the guidelines and details for_
obtaining permission for carrying out repairing and improvement of roads in forest
area. " _
On 20/5/2016, again the Executive Engineer asked the Divisional Forest Officer to
issue No Objection Certificate as regards the construction of the three roads, and the
Divisional Forest Officer, stated that he had no authority to issue any NOC and as
such, issuance of it would be violative of the Forest (Conservation) Act, 1980.
On 27/05/2016, the Divisional Forest Officer wrote to the Executive Engineer that
the proposal for submission for the diversion of forest and for non forestry purpose
is incomplete, there was further request to the P.W.D. to submit in details, digitized
geo reference topo map choosing the forest area, the aim ohjective of the proposed
project and further the Divisional Forest Officer, stated that he had no authority to
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issue any NOC and as such, issuance of it would be violative of the Forest

{Conservation) Act, 1980.
Copies of communications between the

authorities are annexed herewith and marked
as ANNEXURES-9, 9(A),9(B) 10, and 11.
There was no prior approval, as being reflected from the above -

mentioned communications, from the Central Government, Ministry of Environment
and Forest, the whole exercise of construction and execution of work as regards
roads were acts perpetuated by illegalities, and to give legitimacy for the
encroachers. '

2. lllegal encroachment and depletion of forest:

8/02/2012: the Divisional Forest Officer, Sonitpur West Division, Tezpur in its letter
that at the time of the verification process during 2009-2010, the claims of the
encroachers/claimants under the Forest (Conservation) Act, 1980, were rejected by
observing the due process of law as stipulated, and since their claims were rejected,

and no other reason their claims were to be verified again. The illegal activities of -
encroachment in the Sonai Rupai Wild Life Sanctuary, it was recorded that about 2
{two) lakhs encroachers in the forest 'areas in the district. The then Deputy
Commissioner of the Sonitpur District had also stated that there were EGS Centres
were established within the areas of the reserved forests ‘to cover the population
under universalization of the elementary education through Sarbha Stksha ABhijan
{SSA). In that, it was also submitted by the then Deputy Commissioner that ‘issue of
inclusion of the names of forest encroachers in the voter list and establishment of
polling station within RF area will be settled only if Forest Depptt. Evict these
encroachers from the forest area.’

Copy of the letter addressed to

Principal Secretary is annexed

herewith and marked as

- ANNEXURE-12.

14/08/2018: On 14/8/2018 ‘the District Level Committee after threadbare discussion
and examination of all issues and also keeping in view of the judgment of Hon’ble
Gauhati High Court in WP (C) 5043/08 dated 21/10/09 and WP(C) 3840/08 dated
22/10/09 accepted the decision of the sub-divisional level committee and resolved to

apprise the Government accordingly.’
Copy of the Committee is annexed
herewith and marked as ANNEXURE-13.

3" July and 23/31/2021: On'the dates, specified Minutes of the Review meeting
held on October 5™ 2021 of Forest Right Act, 2006, ‘Out of total 44067.77 Ha.




v

Reserve Forests, the magnitude of encroachment is in higher in two Reserve Forests
namely Charduar R.F and Balipara R.F. which occupies the extreme north portion of

the District in between Jiabharali and Panchnoi River.’
[ sLNo. | Name of R.F. l Totalarea | Area under | Percentage  of | Approx.  No. of | Population No.
l ] {in Ha) encroachment encroachment household/hutments | Approx

| \ (in ha. Approx)
Tl. Charduar R.F 124,072.00 22,000 91.39% 22,500 1,05,000

‘At present major portion of the Reserve Forests areas under Sonitpur West Division,
Tezpur are under encroachment and these encroached areas are used by the
encroachers for construction of their dwelling house, educational and religious
institutions for agricultural crop.

Further, as per direction of the Govt. District administration has
initiated all possible measures to give the voting rights to the above people residing
insidede the forests areas. As far as enumeration of and giving voting rights to the
encroachers of Charduar RF (Batashipur and Hugrajuli area) under Dhekiajuli
constituency and Balipara R.F. of Sootea ¢onstituency is concerned, my predecessors
had opposed the process of enumeration itself at the very beginning and it was
requested to the Deputy Commissioner, Sonitpur vide this Office letter no. "
B/16/5/Encroachment/7954 dated 28/10/2004 to stop the process of enumeration
of encroachers. The then Conservator of Forests, Northern Assam Circle, Tezpur also
requested the Deputy Commissioner, Sonitpur to stop the enumeration of
encroachers vide his letter number FGN/13/ Encroachment/SW/04/6158-62 dated
01/11/2004. But, the encroachers were enumerated and they also casted their votes
in the Assembly Election, 2006. Further, this office also requested the Deputy
Commissioner and all concerned authorities vide letter no.B/Election/4472-78 dated
1/08/2006 not to allow formation of Village. Panchayat is encroached areas of
reserved forests of Sonitpur West Division, Tezpur, but no fruitful result has come
out. ‘

Moreover, this division falls under Sonitpur Elephant Reserve.
Total area of this division is approximately 2350 5q.KM, out of which 440.67 sq. km
areas are under notified forests and more than 73% of the notified forests are in the
grip of encroachers. Rapid shrinkage of habitat as well as its fragmentation has
isolated the population of various species of animals in different habitats. in case of
such fragmentation have not only exposed the animals to the risk of being killed by
the human being, but also have exposed the human population to large scale
confrontation with the settlement coming on their way of movement. Further,
Elephant are migratory in nature. Obstruction in Regular Dandi (Path) of wild
elephants by construction of dwelling houses, Angandwadi centres, religious
institution, setting up of Mabile Towers etc. disturbs the ageold migratory route of
the elephant and resulted in the present scenario of man-animal conflict.’




Coptes of the said meeting are annexed
herewith and marked as
ANNEXURES - 14 and 15.

3. IHegal action on the part of the State Government to give occupancy_rights : The
Government of Assam, on S5th November, 2022 : in its recent executive decision has decided
to give occupancy rights to the encroachers over the lands that they have encroached, as per
the Scheduled Tribes and other Traditional Forest Dwellers (Recognition of Forest Rights)
Act, 2006, to I, 301 people, and as such, the Government of Assam has legitimized the illegal
encroachers, and have give effect to such illegality by violating the provisions of the Forest
(Conservation) Act, 1980, and its allied laws. A wrong / illegality cannot be sanctioned by an
executive frat of the whims and wishes, which it solely based on political gains.

Copy of the newspaper is annexed herewith

and marked as Annexure - 16.

Prayer : It is therefore, humbly prayed that your kind authority to
kindly accept my application, consider it take prompt and zealous
action, and revoke the rights of occupancy to the encroachers,
and evict the encroachers who have been encroching inside the
reserved forest without have any rights accrued in their favour.

L lgp Mk
R0) gjzeR >
Dilip Nath,
Vill : Panchnoi, P.O. Hugrajuli - 784507
Dist. Sonitpur (Assam)

Gmail Address ;. @dnath nath
M- 7896 262 7.22

C{M? heldnens s crlip vy 7% E44 @ gmny




Email Judicial Section

Fwd: complain of assam forest.pdf

From : Sh. RAJA CHATTERIEE Registrar <registrarngt- Sat, Sep 30, 2023 10:06 AM
kolkata@gov.in> - 21 attachment
Subject : Fwd: complain of assam forest.pdf
To : Judicial Section <ngtjudicial-kolkata@gov.in>

Reply To : Sh, RAJA CHATTERJEE Registrar <registrarngt-
kolkata@gov.in>

From: dilipnathg8644@gmail.com

To: "Sh. RAJA CHATTERJEE Registrar” <registrarngt-kolkata@gov.in>
Sent: Saturday, September 30, 2023 9:43:01 AM

Subject: complain of assam forest.pdf

Respected sir,Please let me know any updates regarding my complaint

From

Dilip nath

Email- dilipnath98644@gmail.com
Sonitpur, TEZPUR, ASSAM
MOBILE-7896868722
WHATSSAPP- 7896868722

RAJA CHATTERJEE

REGISTRAR,

NATIONAL GREEN TRIBUNAL,
EASTERN ZONAL BENCH, KOLKATA.
PHONE No. 033-23240094

EMAIL: registrarngt-kolkata@gov.in

== complain of assam forest.pdf
< 92 kB




